
39H Delimitafion Committion 23 DECEMBER 1954 Motion re; Progresi 3̂ 12

(Amendment) Bill

may be some mistakes, bona fide mis­

takes, mistakes committed due to in­

advertence and so on.  If opportunity 

for filing objections is  given  those 

things can be rectified.  Therefore  I 

would lijfe  that  these  provisions 

should remain as they are even in 

amending Bill

Shrj  îtasfcan Sub-section  (.?) ol 
section 8 is intended  to provide  the 

machinery and procedure to be  fol­

lowed by the Delimitation  Commis­

sion when they are going to do cM̂ ain 

things.  For Instance,  wKat  is  laid 

down is that the  Commission  shall 

“publish its proposals, together  with 

the dissenting proposals, if any, of an 

associate member”;  *hen it says that 

it shall “specify a date on  or  after 

which the proposals will be  further 

considered”;  and then it says that it 

shall “consider  all objections  and 

suggestions etc.”.  It provides an ela­

borate machinery for making its pro­

posals final.  What we are now trying 

to propose by this Bill is only to take 

into account whatever revised figures 

there are.  For this simple  purpose 

why is it necesary to follow all  this 

elaborate  procedure, it is difficult for 

me  to  understand.  Therefore  I 

believe the Select  Committee  has 

rightly said that these  provisions  in 

sub-section (3) of section 8 shall not 

apply to what is  being  done  here 

under the provisions of this Bill.

Mr. Chairman: The question is:

In page 2, omit lines 24 to 28.

The motion was negatived.

Mr.  Chairman; Amendment No.  11 

is already held out of order.  I shall

put the clause  to the vote  of  the
House.

The question Is: ,

"That clause 2 stand part of  the 

Bin."

ne motion was adopted.

Report of Five Tear 
Plan for 1953-54 

Clause 2 was added to the Bill.

Clause 1, the Title and the Enacting 

Formula were added to the Bill.

gfarl Pataakar; I beg to move:

“That the EDI be passed.”

Mr. Chairman; The question is:

“That the Bill be passed.”

The motion was adopted.

MOTION RE:  PROGftESS REPORT 
OF FIVE YEAR PLAN FOR 

1953-54—Contd.

Mr. Chairman: The House will now 

proceed with the further discussion ot 

the following motion moved by  Shri 

Gulzari Lai Nanda on the 22nd Decem­

ber, 1954;

“That the Progress Report  of 

the Five Year Plan  for the year 

1953-54 be taken into  considera­

tion.”

Before I proceed  further  I  must 

remind hon. Members  that the  De- 

puty-Speaker was pleased  to  put  a 

time-limit  of fifteen  minutes  for 

leaders of groups and ten minutes for 

ordinary Members.

<fto iTVTo TT3Wt3f(5fmî-7;if!sr̂- 

anfinj-r) : ariT:

TT ’TTTOT ̂  armr ?

Mr. Chairman: It is coming tomorrow, 

not today. I would request hon. Mem- 

-bers to keep to the time-limit because 

there are a large number of Members 

desiring to speak.

Shri  N C.  Chatterjee (Hoogly); 1 

was listening very closely to the hon. 

Ministers when the • economic  affairs 

debate was going on in this House.  I 

am sorry, one of the  Ministers  said" 

that the debate had  been  a  damp 

squib.  That was a cynical statement 

which we did not relish.  I hope th»



3913 Motion re: 23 DECEMBER 1954 Progress Report of Five 3914
Year Plan for 1953-54

LShrj N. C.  Chatterjee] 

hon. Minister Shri ffanda  will  not 

take up that kind of attitude.

The Minister of Defence  Organlsa- 

ticm  (Shri Tyagi): If anything, I am 

not the guilty Minister.  If any Minis­

ter has passed any remark somewhere 

in the lobby,  I wonder if that  could 

be quoted here.

Shri N. C. Chatterjee; Here, the re­

mark wâ made on  the floor of  the 

House.

Mr. Chairmaii: Does the hon. Minis­

ter think that no  hon. Minister  is 

capable of saying so in the House?

Shri Velayndhan (Quiton cum Mave- 

Ukkara—'Reserved—Sch.  Castes);  It 

it can be stated so, why cannot that 

be quoted?

Shri N.  C.  Chatterjee: Shri  T.  T. 

Krishnamacharl said that he was dis­

appointed with the debate  and  that 

it was a damp squib.  We can say that 

this Five Year Plan is a damp  squib; 

but we do not want to say that.

Shri N. M.  Lingam  (Coimbatore). 

Thank you tor the mercy.

An Hon. Memlwr In  effect,  you 

have said ro. ,

Shri  N.  C.  Chatterjee: I  must  ex­

press my sense of regret  that  from 

the Treasury Benches was hurled  an 

unprovoked, undeserved and unbalan­

ced attack against an  hon.  Member 

sitting on the opposition Benches, who 

has the reputation of being one of the 

greatest scientists that India has pro­

duced.  It was unworthy...........

Pandit K. C. Shanna (Meerut Distt. 

South): He has defended himself.

Mr.  Chairman: The  hon.  Member 

need not refer to a matter which lias 

been closed.  The hon. Member him­

self made a personal explanation.  It 

is not relevant to this debate.

Shri N. C. Chatterjee: This kind of 

vituperation or indulging in language 

of declamation will not take us  very 

far.  We want to make  an objective, 

real and critical estimate of what has 

happened during the last three years, 

how far real achievements have taken

place in the working out of the Fivt 

Year Plan.  This must be measured in 

terms of the betterment of the people, 

the confidence created in  them  and 

their faith in the future.  From that 

stand  point.  I maintain  that  the 

achievements are not very  encourag­

ing.

Whatever may be the  criteria  of 

economic progress, we must bear  in 

mind that the real criterion of econo­

mic progress is the raising  of  tht 

stand̂ d of the people, the success of 

the Government in creating confidence 

in the nation, to undertake vast pro­

grammes  of  reconstruction  and 

development.  The Finance  Minister 

in his speech here said that the princi­

pal aim of economic policy in an un­

developed country, apart  from  any 

directive principles of the  Constitu­

tion, must be to promote development 

so as to raise standards of living and 

to create as quickly as possible condi­

tions in which full  emplojrment  is 

reached and maintained.  Nobody will 

disagree with the Finance Minister in 

this formulation  of that  sobar  and 

balanced economic policy.

Let us examine the economic worth 

of the Third Progress Report on this 

Plan from three points of view:  first 

the reaching of the targets as set out 

in the Plan, secondly, progress in the 

direction of full employment which is 

the real  yard-stick  by  which  the 

worth of this Plan should be  judged 

and thirdly, the financing of the Plan. 

I shall take up the first item, how far 

we have  reached  the  targets  set 

before us in the Five Year Plan.

It is proclaimed that India’s achieve­

ment in the first three years  of  the 

■working of the Plan has been  really 

commendable in spheres both agricul­

tural  and industrial. ' Nodoubt, agri­

cultural  production  has  increased. 

Index  of  industrial  production  has 

risen from 105 in 1950 to 140 in  the 

first five montiis of 1954.  Prices have 

more or less been  stabilised  at  the 

pre-Korean war level.  The balance 

of payment position is also favourable. 

Can the planners of  the Government 

really take credit  for  these srhnll
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achievements?  I maintain  that  the 

rosy picture of  achievement  is  not 

entirely due to the Plan  but may be 

in spite of the Plan.  In  agriculture, 

we have had two  favourable  mon­

soons and they have played a helpful 

part.  In industry, the fact  that  the 

supply of raw materials was comfort­

able coupled with a better state of in­

dustrial relations, and this  was to a 

large extent responsible for  increase 

in production.  I am  talking  to  the 

Treasury Benches;  one  Minister  is 

here.

An Hon. Member: He plans for all.

Shri N. C. Chatteriee: As far as in­

dustrial production is concerned, the 

controversy  regarding public  sector 

and private sector is still  continuing. 

I  am sorry this cleavage between the 

private sector and public  sector  has 

not been brushed aside.  Honestly, it 

is difficult to follow the policy of this 

Government with regard to this Plan. 

The hon. Finance Minister talks  of a 

mixed economy, and tries to give some 

assurances to the private sector, tliat 

they wiU not be hustled out of exist­

ence or liquidated.  Then  stands up 

the Prime Minister on the floor of the 

House and talks of complete socialisa­

tion, or a socialist pattern  of society 

and so on.  We have heard of Pancha 

Shila.  This Government is a Pancha- 

mukhi Government talking with  five 

voices when five Ministers talk.  We 

were  very much distressed  by  the 

continued reports or information with 

regard to the impending Cabinet dis­

integration or at least  disruption  of 

Cabinet solidarity.  The policy should 

be made clear.  In the First Five Year 

Plan, the planners said  that the pri­

vate enterprise has got to play a very 

vital role and pointed out  tliat  for 

some time, the State will not be able 

to greatly extend its activities  in the 

sphere of industry and commerce and 

that it will assist and  direct  private 

enterprise.  Then, the planners  sum­

med up b? saying that private sector 

will therefore  continue  to play  a 

significant part in both production and 

distribution.

What I maintain is this.  Having re­

gard to the conflicting voices  of  the 

Ministers, there is great misgiving in 

the private sector.  As a  matter  of 

fact, you know, on three points,  the 

private sector has  been  thoroughly 

unhappy: firstly because they  do not 

know what is the final verdict  of the 

Government or the Parliament on the 

question of the companies’ set up. You 

know  that the Company Law  Select 

Committee is sitting.  I am  not  dis­

closing what is happening there.  We 

are trying to do our best  under  the 

guidance of Shri Pataskar.  The long­

er we are deliberating, the more  un­

happy the private sector is  becoming. 

Some assurance  should  be  given 

quickly by the authorities or  Parlia­

ment so that they may know  where 

they stand.

Acharya Kripalani  (Bhagalpur cum 

Purnea): They are making hay while 

the sun shines.

Shri  N.  C.  Chatterjee: It i s a

matter  of  giave  dissatisfaction  that 

the  policy  issue  has  not  been 

settled  and'  it  should  be  settled 

once for all,  and an  atmosphere  of 

stability, which is  necessary for the 

private  sector  to  work  properly,  is 

now  lacking.  Therefore,  the  so- 

called  mixed  economy  of  the 

Government  is  becoming  a  mixture 

of the  demerits  of both capitalism 

and  socialism.  One  is  talking  of  a 

balanced  economy  and another  is 

talking  of  a  complete  socialistic 

pattern of society, and lias relegated 

the  private  sector  to  a  secondary 

place.  How  can you  really  have 

mixed  economy  it  you  continuously 

say  that  the  private  sector  will  be 

relegated to a subordinate position?

The  second  objective  of  the  Five 

Year Plan was the utilisation of the 

man-power  and  the  solution  of the 

colossal  problem  of  u.iemployment. 

What has happened is, the more you 

are planning, the more you are talk­

ing and  doing more propaganda for 

the Plan,  the  more  and  more  un­

employment is increasing.  I am not 

giving statistics  from  Shri  Mehgnaft
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Saha.  I am wving statistics from the 

Progress  Report  itself.  If  you  look 

at  that,  the  facts  given  in Chapter 

XVIII  under  the  heading  Man­

power  and  unemployment,  are 

simply  significant.  The  total 

number  of unemployed  people in 

this  country  is  increasing.  The 

planners  admit  that  new  jobs  are 

not  being  created  at  a  .:ate  fast 

enough  to  absorb  the  additions to' 

our labour force and they admit that 

it is at least  1-5  millions  oer year. 

That  is  the  wonderful  achievement 

of this Five Year Plan at the end of 

the third year.  Now, I do not know 

when it  started.  They say it started 

in April,  1951.  I do not know whe­

ther they started it on 1st April, 1951, 

but it is mere ambitious slogans which 

they are shouting. It may be a slogan 

for vote-catching,  but  they have to 

aiJmit that there is a  large  surplus 

population on land which is not yet 

employed  properly  and it  is  only 

partially  employed.  Considerable 

unemployment  exists  both  in  urban 

and rural  areas.

There  are  certain  significant  facts 

which  have  been  disclosed  in  this 

b»ok.  Since July; 1953, all that they 

have been able to do is to inaugurate 

a number of studies with a view to 

secure  reliable  data  with  regard  to 

our unemployment  position.  Ajtter 

three years, all that the planners say 

is: we have not yet got proper  data 

for  the  purpose  of  knowing  the 

exact  position.  They have said that 

something  is  being  done  by  'the 

Nafonal Sample Survey, by the. Pro­

gramme  Evaluation  Organisation 

and  by  the  Travancore  University 

to  collect  certain  data.  This  is  a 

pathetic  admission of  incompetence 

and . futility,  that  after  three  years, 

after spending crores of rupees, this 

is  the  position  and  this  is  the 

tchievement.

Now,  there  is  continuous rise  in 

the number  of persons on the Live 

Registers.  In  July,  1953,  the  total 

number  registered  on the Register

of  Employment  Exchanges,  was

4.93.000  and in July 1954,  there are

5.119.000  persons.  Therefore,  the 

total  increase  of  unemployment, 

according to Governmental figures, is 

20  per  cent.  In  white  collar  jobs 

they  had  1,55,000  in  July,  1953.  It 

was 1,98,000 in July,  1954 — 28 per 

cent, iscrease.  This is a very serious 

situation  and  I  draw  the  attention 

of  the  hon.  Minister  and -ask  him 

not to shout that he will give 15 lakhs 

of fresh  employments  every  year. 

But let Us ksow how it is to be done. 

Is it merely a slogan, or has he got 

any plan? Has he got anything subs­

tantial,  has  he  got  any  definite 

scheniR?

I  am  making  certain  constructive 

suggestions  for  the  consideration  of 

the  Ministers.  Firstly,  I say  that 

State Governments  must be allowed 

to  plan  for  themselves.  For*

Heaven’s  sake  adopt  a  policy  of 

decentralisation,  and  that  should  be 

the  policy  in  future  planning.

Secondly, I say, if you want to have 

the private  sector, if  you  do not 

adopt  totalitarian  methods,  then, 

industrialists  should  be  given  cer­

tain  amount of facilities,  they must 

be taken  into  confidence  and  they 

should  be  given  the  necessary  re­

sources  to  improve  production. 

Thirdly, I maintain  that  immediately 

the plannprs should institute a census 

on manpower, especially of our scien­

tific  personnel.  That  should  be 

immediately done,  and no  foreign 

expert should be brought into India 

while  similar  experts  are  available 

in  our  country.  With  all  due  res­

pect  to  these  foreign  experts, 

they are not always conversant with 

the  conditions  of our  country,  and 

sometimes they  disappoint  us.

Then, I say that  the administra­

tive machinery must be  re-modelled. 

There must be  an  economic service 

with  trained  personnel  set up,  an 

industrial  and  economic  service 

should be instituted, and they should 

not simply  adoDt  old  bureaucratic 

method.”'  they  should be  given free 

ulay.
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Lastly,  training  of persons in our 

own  country  in  small  industries 

should be encouraged.  It is a great 

disappointment  that  with  regard  to 

village industries and cottage indus- 

fries, our positipn has been very un­

satisfactory.  All that we have spent 

is: 1951-52, under the Five Year Plan, 

Rs.  14 30  lakhs  has  been  spent;  in 

1952-63,  Hs. 29:30 lakhs  has  been 

spent;  in  1953-54  they  are  thinking 

ot  spending  Hs. 79-80.  The total 

amount  meant  for  these industries 

was Rs.  15 crores.  They have spent 

not even ten per cent., much  below 

ten per cent. And there is practically 

nothing done for organising market­

ing and  supply of  raw  materials. 

Therefore, I am submitting that  that 

should be properly tackled, and unless 

you do that, there will be no real im­

provement.  Unless  impetus  is  given 

to  village  industries,  the  little 

employment that is now taking place 

in heavy industries will lead to in­

flation, because those who get employ­

ment in these new sectors will com­

pete  among  themselves  for  getting 

hold  of  existing consumer’s  goods 

and that will really not be good for 

the country.  Even now, competent 

economists tell us, that about 50 per 

cent, of the consumer goods is produc­

ed by small and rural industries. An 

attempt  must  be  made,  if  the 

Government is really serious to im­

prove cottage and  rural industries, 

to give a proi>er impetus to them and 

at least to spend a  decent sum out 

of the total sum of Rs. 15 crores.

I  come from  Bengal  and  I  know 

the  colossal  unemployment  that  is 

obtaining  there.  They  have  made 

some sample survey in Calcutta and 

that shows that at least three lakhs 

of  people  are  unemployed  there. 

(interruption)  They have themselves 
admitted  that,  but  our  figures  are 

much  more.  Now,  Government  is 

talking  of  competent  scientific  per­

sonnel.  There  was  a  conference 

recently held in Calcutta,  and there 

are thousands of our properly train­

ed scientific men  whose services are 

not utilised, and who are remaining 

idle  for  Want  of  employment.  The
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solution  of  unemployment problem 
is the most important thing and it i» 

by  that yardstick  that we should 
judge.

At the same time, I want to point 

out  that  certain  guarantees  should 

be  given,  certain  assurances  should 

be given that the sanctity of private 

property on whicii our constitutional 

and  fimdamental  rights  are  framed 

deliberately by the Constitution, wiH 

not be whittled down.  You can have 

the law of “eminent domain," you can 

have the power of the State for pub­

lic purposes to acquire, but if you say 

that there shall be no compensation 

or  compensation  only  at  the  sweet 

wili  of  the  executive,  and  if  you 

make it non-justiciable, then you are 

initating  the  methods  of totalitarian 

countries.  What you  are doing  is 

reaUy  expropriation  without  any 

quid pro  quo.  You  are resorting to 

confiscation  which  is  destructive  of 

sanctity of property, and it will not 

do:  it  will  not at  all  stimulate the 

private sector as it will really crip­

ple tnem, cripple their initiative and 

cripple their enterprise.

Shri- N. B. Chowdhury  (Ghatal): I 

presume at  the  very beginning that 

in order to  make a real assessment 

of  what  has  been  done  during  the 

last three years, it is very necessary 

to examine this  Report in the light 

of some of the objectives of the Plan, 

for  instance,  the  raising  of  the 

standard of living of the people, the 

gradual  removal  of  inequalities  and 

providing  greater  facilities  for  edu­

cation,  health  services  etc.  Accept­

ing  this  yardstick  to  judge,  if  we 

examine this Report on the work of 

three years of “democratic” planning, 

what  do you  find?  What  improve­

ments have  been  effected  so  far  as 

the  living standards  of the demos, 
the  Indian people,  are concerned?  I 

shall confine myself to the people of 

the villages in which live at least 83 

per cent, of the people ot IncKa,

You know. Sir, that 70 per cent, of 

the  rural  people  depend  upon agri­

culture, and we have recently got a 

report  of  the  Agricultural  Labour 

Enquiry  Committee  which  shows
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that  at  least  18  million  families  of 

agricultural  workers  are  living  in 

sub-human conditions.  And, as re-, 

gards  the  small  peasants  and  other 

people who depend on handicrafts and 

other cottage industries, we know what 

their conditions  are.  So, when  we 

speak of the rise in the national in­

come of increased production, we have 

to be  clear that  it has not gone to 

these poor people,  concern for whom 

should have been uppermost in minds 

of the Government, in the minds  of 

the planners.

Then if we go to the peasants to have 

replies  to  these questions,  they will 

certainly tell us that their indebted­

ness is increasing, they are  still  in 

■difficulties, that their tax burdens  are 

also increasing and  there  are  mass 

e\’ictions and other sufferings as they 

have been before.

Now, much had  been made  about 

the tocreased food production. We are 

glad thnt there has been an  increase 

due to the supply of fertilisers, to  a 

certain extent due to irrigation facili­

ties, and to a large extent  due. to  fa­

vourable monsoons.  But even so,  we 

find that theie are large parts in  the 

country which are flood and' drought- 

affected areas, and where people  are 

suffering even at  the harvest  time.

Though there has been an increase in 

food production,  we  find  that  the 

share-croppers  and  the  agricultural 

workers who remain  unemployed for 

most of the time in a year  have  not 

benefited thereby. It is only the  lew 

rich  peasants,  the  landlords  «nd 

hoarders who have benefited by this, 

and not the primary producers, name­

ly the poor peasants and workers.

Next, I come to  the  rural  credit.

What is the position in this respect?

We find that the villagers are still in 

the same position, which goes by the 

phrase, “bom in  debt,  lived in debt 

and died in tjebt”.  The indebtedness 

has, in fact,  increased,  and we find 

that there is a larger number  of sales 

of land to the village Shylocks and the 

_ landlords who are  still  having their
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grip on the persons who Uve in the 

villages. The l^e amount that comes 

from the co-CDsratives also goes  only 

to those persons  who are the  larger 

owners of land,  and not  to the poor 

people who  have not  wt  sufficient 

land, or who have got only very little 

land.

With regard to irrigation  facilities, 

we have the multipurpose river valley 

projects. They are very good, and in 

fact, we want more of them.

But the point is that the betterment 

charges and the irrigation levies  are 

being doubled and trebled as a result 

of the increase in expenditure due to 

wastage, due to costly foreign experts, 

due to reasons of inefficiency and va­

rious other factors. The entire burden 

is now being shifted to the peasants. 

In West Bengal, for instance, there  is 

the Mayurakshi Project, for which we 

have been asked to pay about Rs. 75 

per acre as betterment levy, and about 

Rs. 15 per acre for those plots of land 

where crop is grown twice a year. In 

spite of the tact that there had  been 

drought conditions  people could  not 

take water from it for about two years. 

This is the position in which they find 

themselves.

There has been also  a shortfall in 

the area to be brought under irriga­

tion. The Progress Report teUs us that 

as against the target of about 20 mil­

lion acres of additional land which had 

to be provided with irrigation facilities, 

only 7 5 million acres have been pro­

vided with this facility up till now.

' What is the position with regard to 

the price of agricultural commodities? 

Government  had slated  in the Plan 

that they will have some sort o>f price 

policy so far as agricultural commodi­

ties are concerned. But we find  that 

no minimum economic price has been 

ensured either  for  the jute growers, 

or the sugarcane growers.  In spite of 

the fact that jute miUowners are still 

minting huge profits,  in  spite  of the 

fact that the sugar factory owners are 

crvating havoc in the country, and In 

spite of the fact that there has been
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repeated demand by the growers’ re­

presentatives for raising the price of 

sugarcane to Rs. 1-12-0 per maund, we 
find that the price of  sugarcane has 

been  reduced from  that  level  to 

Hs. 1-7-0.  This is how, difficulties are 

being created everywhere.

With regard to dispensaries, I want 

to quote a few flgures. If you look at 

page 2n5 of the Progress Report, you 

will find that as against the target of 

48 hospitals, they have got up till now 

only 'jO hospitals. They have got only 

152  dispensaries in  urban areas  as 

against M7. Thty  have got only  209 

dispensaries  in  rural  areas  as 

against 611.

As regards water supply, we know 

that in villages, the people are put to 

very great difficulties, so far as drink­

ing water is  concerned. This  should 

surely have been  given the  highest 

priority. Theie is much  talk in  the 

Planning  Co.mmissicn’s  recommen­

dations about a sense of priorities. But 

what  is  their  sense  of  priorities? 

Whose interests are they  taking first 

and foremost?  As against the Rs. 11 

crores provided, they have spent only 

Hs. 5 crores.  Why can you not pro­

vide wells and tube-wells in order to 

meet -this dire necessity of the people.

Regarding the  educational policy,  I 

want to make only one  observation. 

On page 242 of the Progress  Report, 

you will  find that  cut of the  38,059 

additional primary  schools that  had 

to be started  as per the targets laid 

down  in  the  Plan,  only  16,276  have 

been opened .up till now. So, even  in 

these matters, they have  fallen  far 

short of the  targets,  and we  doubt 

whether these targets can be fulfilled 

by next year.

Ill  spite  of  all these  things,  we 

have been told that there has been an 

all-round improvement  in  the  eco­

nomic situation in the country. That 

is what we find at the end of  the 

flrst chapter of thi.3 Progress Report?
In spite of the people being in difB- 

•culties,  and  their condition  having 

become  worse,  we  have  been  told 
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that there has been an increase  in 

the total  national  incoine  of  the 

country.  That only means that  the 

Plan has not gone towards  gradual 

elimination of inequalities, but'it has 

brought benefit only to a very  few, 

and it has led only to greater inequa­

lities.  That is the only conclusion 

that can be drawn from it.—

When we look at this Progress Re­

port,  one think  which we miss  very 

much  (but  which  comes  first  and 

foremost to our minds is this that what­

ever may be said about the socialistic 

pattern of society that we are going to 

have,  and  whatever  may be  claimed 

about  the  gradual  elimination  of 

inequalities,  what  is  being  done  is 

only to  concentrate wealth  in  the 

hands  of the few; and whatever in­

crease has been achieved in the field 

of food production has not benefited 

the poorest, but the benefit has gone 

to the few who have been at the top. In ■ 

view of all this, I feel that the pattern 

of development that has been put into 

practice here has not been a  pattern 

which will  justify  any  assumption 

of a socialistic pattern of society. It 

is  simply putting new wine  in  old 

bottle.

An Hon. Member; Old wine in new 

bottle.

Shrl N. B.  Chowdhnry; New wine 

in old bottle?

Panddt K. C.  Sharma:  There  is

neither wine nor bottle.

Shrl Tyagl;  Red  wine  in  white 

bottle.

Shri N. B. Chowdlrary; I stand cor­

rected.  It is simply putting old wine 

in new bottle.

The concept of a socialistic pattern 

may be there in talk, but the capita­

listic  order  of  society  continues  as- 
before.

Shri L. N. Mishra  (Darbhaaga cum 

Bhagalpuf); I take  this  opportunity 

to express my sense of  appreciation 

of this report It not only gives a bold 

statement of facts, but a clear picture 

ot the working of the Plan and the
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factors governing the progress of the 

Plan.  I would also like to say that 

this statement does not only indicate 

the  achievements made  by the Plan­

ning Commission and Government, but 

also  accepts the lapses and omissions 

made  by t̂ gm.  So,  I  think  this 

Progress Report  reaUy  gives  a  true 

picture of the working of the Plan.

Coming  to the  achievements  in 

regard to the targets of the Plan, J 

would like to say that  Government 

deserve congratulations for achieving 

the targets in most of the sectors.  I . 

accept that there have been shortfalls 

also. But comparing the working of 

our Plan with that of any other totali­

tarian regime, we see that our Plan is 

more realistic and more practical, and 

it' has been more successful than any 

other Plan in the world.

One thing very  significant  about 

the  progress of the Plan is that  we 

have achieved all these things, and we 

have moved  forward,  without  much 

sacrifice on the part  of  the  people. 

But this  is  a thing which I  do  not 

like.  People should have been sisked 

to make some sacrifice for the Plan, 

but it has not been done.

The Plan  has  landed the  country 

in an era  of economic stability.  I 

entirely  agree with  the  Planning 

Commission when they say  that  the 

Primary objective of  the  Plan  has 

been achieved by solving the Question 

of shortages and disequilibrium caused 

by the -war and the Partition.

The most significant point that has 

struck  me is  that in  spite  of the 

heavy expenditure that we have in­

curred, the country has not got any 

inflationary pressure upon its econo­

my. and  this  is  not  an  ordinary 

thing.  But by all this, I do not mean 

that we have reached a stage where 

we can feel satisfied.  I say that our 

standard of living is still very low.

Our coimtry is a country of under­

developed industry and of a backward 

agriculture and low productivity:  Our 

agriculture  is  still an  individual’s 

enterprise with  no  credit  facilities, 

with the traditional type of farming

and no scientific method  of  working. 

The  agriculturists’ position,  as  stated 

by some Members yesterday, is very 

bad. Today the prices are falling and 

agricultural prices have little resem­

blance to the prices of manufactured 

goods.  I Ihink some efforts have got 

to be made to stabilise  the relation­

ship between the  two.  I  feel  that 

the Plan has failed in this respect to 

solve  the  problem  of  agricultural 

finance so far.  To my  mind, most 

of its recommendations in this respect 

as  referred to  in  chapter XVI,  have 

not been implemented by most of the 

States.  I feel that  the  Government 

have to be serious about it, to see that 

something is done so far as agricul­

tural finance is concerned.

Next I come  to the  question  of 

shortfall in the working of the Plan. 

The House is aware that  when  the 

Plan was launched, there was a gene­

ral talk of how the gap in the estima­

ted cost of the Plan was to be  filled 

up.  But the experience of the actual 

working of the Plan for three years 

has  shown something  else.  We  see 

today  that for  successful  planning 

something else than mere finance  is 

required.  We have seen that what 

is  required  more than finance is  or­

ganisation of machinery for implemen­

tation of the  Plan.  Our  apprehen­

sions that the  Plan  may  fail  for 

want of finance have not proved true. 

It has been something else.

Looking to the shortfall of the Plan, 

broadly speaking, we see  that there 

can be only two reasons, although 1 

agree with many of  the reasons as 

put forward  by  the  Planning Com­

mission, late finalisation and want of 

technical personnel etc.  (1) Either the 

Plan was too ambitious or (2) we have 
no capacity to spend,  The first rea­

son  cannot  be  accepted.  The  plan­

ners themselves claimed that the plan 

was not very  ambitious;  they  have 

called it a modest one.  Then I come 

to the second reason, that we iiave no 

capacity  to spend. I feel that every­

one will agree with me when I say 

that the  administrative  machinery 

was not geared up for the immediate 

execution  of  the  Plan,  I  feel  that
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there are procedural delays and these 

have stood in the way of the execu­

tion of the Plan.  Something has got 

to be done to reorganise the machinery 

put in charge of the execution of ihe 

Plan.  The  Planning  Commission  has 

itself made certain  recommendations 

about organisation  of  the  services. 

There were the  recommendations of 

Shri Gorwala.  The latest recommenda­

tions are by Mr. Appleby.  I want to 

know  which  of the  recommendations 

have been implemented so far  I think 

in this respect we have  not done a 

commendable progress.  This may be 

said to be one of the main reasons 

for the shortfall in the  working of 
the Plan-

From the reports that I have recei­

ved  from my State,  I may say that 

the shortfall in the Plan has also been 

due to want of Central assistance to 

the State  Governments  in  time.  I 

wish to refer to Bihar in particular. 

Bihar’s financial  position  has  been 

very bad on account of serious natural 

calamities that visited the State since 

1951, especially  drought  and  floods. 

The successive natural calamities have 

depleted its resources.  Bihar  has  a 

population of 40 million.  It has the 

lowest per capita  revenue  among 

Part A Slates.

In spite of all that the rate of taxa­

tion in Bihar is one of the highest in 

the country.  But how it 13 beyond 
its  capacity to  undertake any  big 

development  work  without  Central 

financial  assistance.  I am told that 

Central  assistance  to  Bihar  during 

the Plan period has been hardly 50 

per cent of the promised sum of Ks. 

23'9 crores.  I therefore suggest  that 

Central assistance to the State may be 

expedited' so that it  may help us In 

the  successful execution of the Plan.

Then I  come to the  question of 

planning without  sacrifice.  I  will 

say one thing, that we have not taken 

up the question in the spirit in which 

we should have taken it up.  We have 

done it  without  any  sacrifice.  We 

are trying to have a planned economy 

without tears.  Of late, we have been

short of sugar.  We decided to import 

sugar.  It is said that we have spent 

as much as Rs. 20 crores on import of 

sugar.  Why?  We could have done 

without importing sugar. We could have 

satisfied ourselves with whatever  we 

produced.  Soviet Russia h-s done like 

that. I do not say that we should go 

to the extent of all that they have done. 

But  this  is  an  ordinary  thing;  we 

could have made some sacrifice  for 

the implementation of the Plan and 

for building up our future.

Now,  I  come  to  Khe  river valley 

projects.  It must go to the credit of 

the Irrigation  and  Power  Ministry 

that in the  execution of the  river 

valley  projects  during  the  Plan 

period a very significant progress has 

been  made.  Out  of the  five-year 

estimate of Rs. 617 crores, about Rs. 

300 crores have  already been spent 

and Rs. 168 crores are expected to be 

spent during this  budget  year.  WS 

have  already  been  able  to  irrigate 

about 2.8 million acres and generate 

additional  power to the  extent of

450,000  kilowatts.  We  know  that 

river valley projects  occupy a venr 

important position in our Plan. One 

third of the Plan is concerned with 

these projects.  If success is achieved 

with  regard  to our river valley pro­

jects, most of the work is done.  India’s 

efforts  about  river  valley  projects 

•<ihould not be taken as a normal one. 

India, with a total national income of 

not more than 6 per cent, of that of 

the USA and with more than twice the 

population of the USA, is spending as 

much  as four times  what  they have 

spent  on projects like  the TVA. I 

think  in that great venture. India  is 

going  ahead.  But  I  would  like  to 

suggest one thing, that we should not 

Ignore  the  question  of  electrification 

of the rural areas.  I have seen that. 

recenUy we  have  sanctioned  Rs.  7 

crores for electrification of the rural 

areas.  I  would suggest that electrifi­

cation of rural areas should be  expe­

dited because that is one of the factors 

helping rehabilitation of the ri:ra] eca- 

nomy.  I would suggest tl„t  on  the 

question of electritity for  the  rural 

areas, we should not be guided by the
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question oJ demand.  Experience  the 

world  over has  been  that  demand 

loUows supply.  Supply should precede 

the  demand,  not  that  the  demand 

should precede the supply. I would a’.so 

like to suggest that on the question of 

supply of power, we should  not de­

pend too much on the private  sector. 

I was not very happy to see  that we 

have entrusted many of the things to 

the Ahmedabad Electricity  Company, 

the Tata Power Company  and  the 

Calcutta Electricity Supply  Corpora­

tion  On the question of  supply  of 

electricity, the public sector should be 

encouraged.

A word about the  Planning  Com­

mission’s recommendations about  en­

listing public co-operation in ihe river 

valley projects.  The Planning Com­

mission gives a very good place to the 

aspect of public co-operation.  But I 

see that the question  of  public  co­

operation has  not been  taken  up 

seriously by the people in charge  of 

river valley projects.  Recently  the 

question of public  co-operation  has 

been taken up  in connection  with 

Kosi.  We expect better results  from 

it.  But I see that  it has not  been 

possible -for our officials in general to 

welcome this  unorthodox  way  of 

tackling the problem.  I would  re­

quest Government to see that  public 

co-operation is enlisted to the maxi­

mum.

Shri Tulsidas  (Mehsana); I  thank 

you for giving me an opportunity for 

participating in this debate.  We have 

had a debate the other  day on  the 

economic policy of Government.  We 

are now discussing the progress report 

of the First Five Year Plan.  I  find 

from the progress report  that  there 

has been a lag in the expenditure side. 

The progress report refers to the ini­

tial drawback and the low tempo of 

expenditure coupled with that of less 

activity in the &st two years  of the 

Plan.

Now, I would like to refer here  to 

the speech of the  Finance  Minister 

to which he pointed out that  every 

effort is being made to see  that  no 

schemes which are  worthwhile  and

have been properly worked out  lag 

behind for want of finance  or  on 

account of procedural delays.

Sir, I would like to  tell  the  hon. 

Minister for Planning and  also  the 

Minister in charge of Finance—though 

they are not present here—something 

with regard to the administrative pro­

cedure, with regard to the sanctioning 

of projects, with regard to the finances 

required for supplying these projects 

—even those that have been approved 

—and that is that they get their sup­

plies or finance eight, nine  or even 

twelve months later.  I know  of  a 

number of instances in which  there 

have been complaints  that  the pay­

ments are received from the Govern­

ment after a delay of  one year  or 

even more.  I have made sm analysis 

of the supplies made  to Government 

and nearly about 100 crores still  re­

main to be paid to those people. This 

is the way in which the administrative 

machinery is working.  If it is so,  I 

do not know  how our  tempo  of 

expenditure  will increase.

We started our Plan with the idea 

that our savings in the country would 

be on the basis of 5 per cent of  our 

national income.  We started with the 

idea that we will  have  to  depend 

very largely on foreign assistance and 

also that our balance  of payments 

position will be adverse to the extent 

of nearly about 200 crores  and  we 

shall have to take advantage  of  our 

sterling balances.  What is the posi­

tion now?  We find in the  country— 

at least according  to my  analysis— 

that the savings has considerably  in­

creased.  We also see  that there  has 

been no adverse balance of payments 

iwsition.  We did not  draw on  our 

sterling balances.  We  have not also 

had to fall back on our reserves.  But 

our experience is that the  Plan  has 

been able to make very slow progress. 

We are not satisfied with  the  pro­

gress.  No one has ever said that the 

progress has been so rapid as to cope 

up with the pace the world is moving. 

I would like to draw the attention of 

the Government to the fact that unless 

this administrative procedure is gear­



up  the machinery (Interruptions). 
What I feel is that unless we do this 

we cannot proceed  quickly.  As  I 

pointed out already, there  are about 

100 crores of rupees worth  of  biUs 

presented to Government for the sup­

ply of things and the payments'  ai-e 

not made  for the  past 6, 8 or  10 

months or even for a year.  If that is 

so, how is the Plan going to progress. 

In the years 1943, 44 and 45, this Gov­

ernment had to work on a war  foot­

ing.  Why not we do  it  now?  We 

have got today to  develop our coun­

try within the shortest space of time 

and I would like that our machinery 

should work on a war footing.  Un­

less they do that I am afraid that all 

our efforts will lag behind.
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ed up properly, the expenditure  wiU 

not be incurred accresinjly.  I know 

that the Secretariat  is very  much 

afraid of the criticism of  my  hon. 

friend Mr. Das in the Public Accounts 

Committee.  I know that we have got 

Parliamentary democracy  in  which 

every item o£ expenditure is properly 

scrutinised.  But, when we are on the 

threshold of implementing a Plan  of 

this nature and our next Plan is going 

to be much larger than even this, then 

our machinery should also  be geared 

up and the finances required for  the 

projects should be forthcoming quick­

ly.  In a University a  project  was 

sanctioned costing about Rs. 3J crores. 

It took about six months for the Fin­

ance Ministry to okay that and  even 

when they okayed  it they said  six 

months have elapsed and so it might 

be cut to half.  If this is the attitude 

of the Finance Ministry in sanctioning 

payments, how is the Plan  going  to 

progress?

There are a  number  of  instances 

which I can give where there has been 

a tightening up with regard  to  the 

sanctioning of the amounts, and scru­

tiny is more strict.  I think we shAll 

have to evolve some method by which 

this delay in payment of giving finan­

ces to the different projects  wiU be 

avoided.  I feel that the best  sugges­

tion that I can make  is that  there 

should be a committee in addition  to 

the B̂ mates Committee and the Pub­

lic Accounts Committee  which  not 

only works jointly with  them  and 

which would get things moving rapid­

ly.  I have seen that there Is a lot  of 

demoralisation  in  the  Secretariat. 

Every one is afraid  of  taking  any 

decision.  They say, “we do not know 

what is going to happen and we can­

not take any  responsibility.  After 

three years, Mr. Das will criticise  us 

and say here is a case of error on the 

part of a Ministry’.  I feel that unless 

and until we gear up to  the pace of 

progress required we are not going to 

succeed in the matter...........

Shri B. Das  (Jaip̂-Keonjhar): 

Am I to blame?

SSiri  Tulsidas: I  am  not  blaming 

you.  I am saying that we must gear

The  other  point  is  with  regard  to 

transport.  With  regard  to  the trans­

port position, we see that our produc­

tion  both  agricultural  production 

and  indusfrial  production  has  in. 

creased.  We are also hoping to get 

our  industrial  and  agricultural  pro­

duction  to  be  much  higher  but  our 

transport  ̂so bad that  it  is  not 

going to iSlp our activities to increa­

se  production.  At  the  time  of  the 

Railway  Budget  I  said  that  the 

railways  are, so far,  only rehabilita­

ting the locomotives and the wagonr. 

But the amount of these things which 

they should have is much more than 

rehabilitation.  We must increase our 

transport to such  an extent that they 

can  cope  with ithe  increased  pro­

duction.  If the  Railways  cannot  do 

it, then we  must  depend on other 

transport.  My personal feeling is that 

unless we  d̂ elop  other  means  of 

transport  it  is  not  possible  to  im­

prove  the  transport  position  in  this 

country.  In my opinion the railways 

are  not  in  position to keep  pace 

with the problem of transport in this 

country.  In other countries only 15 

per cent of production is moved by 

the railways.  The balance is moved 

either by waterways or by roadways. 

We  must  develop  our  transport, to 

the maximum extent.  We want to in­

crease our  production on  the one 

hand and on the other we have not 

transport  geared up  to move  the
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increasexJ  production.  These are two 

points on which the Planning Com 

mission  should  pay  particular attea 

tion and see that things are properly 

.moved.

;  Only one word more; when we are 

discussing the Progress Report of the 

Plan,  I would be faiUng in my duty 

if I do not speak about the progress in 

'respect of the constituency which I re­

present.  There is only one point which 

I want to bring to the noUce of Govern­

ment.  Four hundred tube-wells  were 

going to be sunk in that part of the 

country, Gujerat.  A contract was given 

to the Tube-well Company and the his­

tory is well-known to tHis  House.  I 

read in the papers that 87 wells have 

been completed so far.  If this is so,

I do not know how and when these 

400  tube-wells  will be  completed. 

There  is  actually  shortage  of  water 

in this part being a famine area and 

if this- is really the story of progress 

I do not know how the people there 

will  have full and  adequate  water 

facilities. ^

4 P.M.

There is one more point, and it is 

with regard to the question of roads, 

rhe roads are practically little or none. 

There has been a plan to put  up  a 

main  national  highway  from 

Ahmedabad to  Delhi,  but  progress 

has been very  slow.  Before further 

work  on a  road is  taken uip, the 

portion of the road which has already 

been  laid  is washed away by rains. 

That is the progress with regard to 

the roads, and the building of roads.

One more point and I have done.  It 

is the cost of living index. Î for one 

feel that the cost of living index in this 

country is based on  very old data. 

Unless we change this system, we will 

not be able to know exactly what the 

cost  of  living index  in  the  country 

is.  I rope  that the  Planning Com­

mission  vill look to the question of 

chanT.r!- the data on wtudi the cost

•  of li->'iTig index is basei? ill present.
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i}̂   ̂  ̂  awsTfe ?T*J f   ̂ 4

JIT 3 f  I  T=t̂  r̂r?tr I

id H   ̂ ' ^ • K ^   ̂ 4v  ^

3T  ̂ ■̂ Wif<r  ̂ ems SJH’  5?̂

 ̂75T  ̂ 'H"f*i d rstiT'i’i'H

?i'inTc ^   ̂I  fir   ̂ 0̂

t̂cQĉŝs ?'iei<<n ti<Fo 9?̂3RT   ̂i  arfi

d«*i 5̂>ft   ̂ 4̂1  51̂1

5TW # I  ?irâ iT̂ Tjfjfe T̂3>  51^

 ̂I  sHVr ^  «T  ̂  ^

grr̂tr  ̂ aiTT fir  ̂ ?«f

f 1 Mir*iJi   ̂fW  ?rw  ̂555; »f 

<»ŴI  »n   ̂ nWI«ii S  w4l 

fir ’TT3’   ̂fotij  T  ̂ I 3ir=t  ̂  ̂  

ts  ?>w irraf ̂ *(4̂1 ■nr ̂  î ĝfsra 

 ̂fotij m  «ft M 5JW irkiT=if  ̂

fotij ara?  ̂ iFir VTI atiT ̂  if fn 

SWe® ̂    ̂5it  ?r! ̂   »î 3trar

f  ’h 5W?f «ra-  «raf »f  irr̂jfs  sf 

fir  ems  iW n    ̂   ̂  fW   if 

SWa'  ̂ qo  qt;  (ftr  5re antri # 1 

3ir  ̂  >n  sW f ^   wrW?

n̂ft  ̂I  atTT̂  ITT fir ?RT)i o?R-  ̂ 

irf  ??T?r n̂ir it̂ f̂ raf  ̂  dHTd  ̂  

?ir ?T7? ?n?r jf <i3rr 5̂ ?Rr?iT «ir 1  if 

? W  c;  TO ?  ̂  ts <rra- if  tf

3T  ̂ W  0̂ ?(w  ̂   Iran-  ̂ jjji,

i*iT=if *»5 ?ai3  ̂ M 5IW  SJT ginf 

i.̂ K   ^   f̂TJtT m i   f   \  if atr̂r 

q;^  c; fi?  ̂ f

>11̂   ̂  WS;̂   ̂  aj?pf   ̂  fq;
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aiTÔ

TOi=n  ̂ f  ̂ >n R<̂88

5tw  ̂ '̂I'l 1  3Tin

aim'*! ftPT̂  ̂ fTT  d  ̂?T3T

5ir̂ «*iKr  »T!ft  ̂?it

anr #?T=T  ̂ i  atnr *̂5̂=̂  frr 

at# if   ̂  sTff  ̂  >M 11̂ f I

fTT  ̂  ?o

»rraf  ̂  ̂   ̂   inft", <̂5V?-V8 >f

v« 3T?r vv g5rneiiosT5f̂iWi>Mn̂ aift 

 ̂ RK,S%%RO 1  fTT   ̂   5rt 

 ̂  ̂ ô,̂ %,ooo ^

>f ";o35,oq3 ^  1  rlT?

iW  #r <ifs%  vi.,?':,8v̂ ?nrf ^

f̂hs  >̂511 ’PIT 1  3K  anf SI <11 

 ̂ atTT   ̂  a<yi Ŝ«5f6 

I ^  jf  V«0  5IT̂   V}

>hft  aift ^wo-v̂ >f =??o  OTS’

 ̂  I in }' f*5  ̂   rra »irtf 4

<PT»T »T!n I «î d'*fs

WTW  VETvIl̂   ̂ *i*i<  H *1

aPM «« W

f \  ^ ^  WWT *5̂ ^

 ̂  ̂   ̂   'd'̂ M  FHî   '51̂  Hm m

 ̂  ̂   «ft <î  WT  Jp

M<iytt-%<;ft  igUTWS ̂  ̂  < h; 

ii:;e ̂   aift  Tif̂  4 « w
 ̂  fv’n I wr <v\̂

>rdWa  ?nT>5   ̂ ^

'̂Td<!f  ̂ W zn  ̂ f?r ^
5̂rn  wr  ̂   >Tf̂  ̂ m W? «>iirfl

f 1  ^  5ihT ijf̂   ̂ srâr ^

f   4  ŝ rai

 ̂  «PT»T  5̂T  ̂  ̂ =T̂

gjT  WOT 1  ?7 ̂iPT ̂ '5T5IT

 ̂I ??n3 f  ̂ ^

f  ipnmr

gifT 5̂ ̂  ’tn frr ?TTO ti*r<rf)*t

*iT 1  »î-f<j'<i ^  m lW )   ̂  5T^

«TO # ? srHki ?r?  ̂ fW

arrar  ̂ rprf"  ̂   ̂  ̂ srf̂

«nr?t T ^ ^i W?^«(n Tq ^ 

f 1 ?];sT 'ffiVare 5T3 w  f 1 ni'»Ta''ir airo 

 ̂  fyTj¥ ̂   <f!5 <n Fra  f

fTT   ̂ an  ̂rprf  ̂ t̂r  ̂ ^

Srf̂   ̂  Îrft 3TT r̂'t  ̂1  rprf"   ̂ 

^   tfttVsre  35n̂  ?T?n  5IT   ̂I

jf  ar̂   ̂   ̂   uft

 ̂^  TStTy  5 *1+]  aTFT   ̂ T̂T̂  ^

>fl3‘  ̂  ?TTq>  5(r  r?̂  #  aift

 ̂ ÎH  ?T»T  *̂1)<  1̂  ̂ î'̂l

'̂'Wii'1 |1' r?T  ̂T'ani'pl anr r̂>ft

5T̂  tf<t">j 1 4*̂ a(̂   anW h>® "ii

TiiQqi  ̂ aiNH ^

 ̂ TfT 8s   ̂faRnf  nT'm  airo 

-it?i;i<w   ̂  ̂ w  #, ?iW ^

 ̂ ?it  Hi® 'II

4î <ii ?5ii nl'it  ̂ ̂r*T •iiji'}  ̂ aift 

w  oflw ^ tt+'ii  ̂ ftrsPT

anr  rtl'il   ̂ ?5r̂ <»>i'<il rtwii

 ̂  fĵrsiw  1  aift 5rt  anW ̂ tj?w

f   3 ̂   »nf̂ ?hn  ̂ Tstra-  ?>r

?jhiF  ̂ ?5r̂  5Tf  ̂ I’t

i  ̂T i f   ̂  5TT  # I  <fF̂

itf?r an  ̂ ̂   ̂ ariW t,.s, arfir

"T̂TJT «IT,  ̂  ̂ ^ K>

aiî w T?  3(ft aiTsT   ̂ atfer ■wn 

8.8K aiiNr irf̂ »T=̂ ̂  T? w  ̂  aift 1  ̂

t̂r?  ̂  ̂ T̂’T tffrsr

aiTO •̂ Tsjifu sfM fnnn  ̂  ̂ atiV

ITT fTT  ̂  ̂   ̂  r i f   {

h w  ̂  ̂   ̂   ̂   ̂  ?lW 4 «B?T 

ann  ̂   't'ii  m  »̂ra- ^

iRwta- r̂arfRT ̂ 71̂ f  aift i , ?rf

•  "Rwta-  ̂  PilV  ̂  ̂  ̂   ̂  I »î 

atl’T̂   €i'Te< |̂7  ̂ 3iiJl?'i'!)*i  "infii'ii 

ÎfTd  ̂̂  ?5|i ’T'T’fik i/'K(4d'  ̂d "̂ W

an=ft ?r<i¥ >f ?TO  ̂  # ê T-Twfa 

S7TT aif? •̂«m(ii T? ̂ hr 1̂............



aift  atw sî ri

I a m  t  ^

ŝjiftRT  ?f  3fft   ̂  artRi 

TWrft   ̂    ̂ 3RT?

IVfft  5TH-  anfqi^w  ̂ ̂

»rkT̂ ̂  ̂ 1 
HTT # I ^

nw !iT  îTR"   ̂ gi ?mw t,  ^

nw   ̂ 3F  ̂qifd-y-d'W ^

nw   ̂  ̂  jf  gf   ̂ ?5

W  csfTf̂

 ̂ nw  mfidrd'iHi

3FT!  ̂  ̂:-
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>H> (ro ifto ^0 V̂nyw): ’T?

mV« n oi«»gf R̂T  in̂fv :   ̂  V+slĉ

<̂i41  H??   ̂1  ?i3tr SIT

sffeRft f I  f4rar<  «ITm< 5tf atn̂

TO  t 3F  ̂ W   5»  T?  an^

ei'TC < 13̂  5 rj  ̂  1

?rair  jf   ̂ «iT ^

 ̂ fcn̂ pf   ̂  

wf'? r̂ci!'*!'!  ?hf •i,<wiii  r?T  ̂

 ̂?5rw ̂  !W
3TT r?*?  ̂ arf?   ̂ 7T̂  r̂af  ^

?̂ *ii  r*?H  <3<î  î<n   ̂ 1 ̂ ̂
aift  awNiT̂  ̂   ̂  ̂1  ar»n

atW  W?f f   ̂ rf̂ TfRft ^

?rf  sr»f?  ?;;tT !iT ?j?

iprfgrr =T̂ ̂  I aiw  jft  fsTrn?

 ̂  3PT  ̂ jf ^myf

 ̂  a< 7̂ h?T  ?W

tTi»j,*<?̂-f f fsii yir ak ?5î T? 1 

atrr Jifvft ̂  smr f, jÎ

4 ■aii'itt  '»?1I l̂«(ll 5̂

h    ̂n < i   ̂n r ih »ira' Vf  aift irasr

w  r̂ncT <̂T̂'  jft  ^  «tr aift 

'j'̂ W  ̂  fsii  Jifr̂  atft mfljMWH   ̂

wift  f̂=raf ̂    ̂    ̂  ?5Î  ̂

rs  W3TI  ĴroT?  5̂  Jira-   ̂

?;;tT ^   =k?7   ̂ #  I »T5W  airf?

iff  ̂   ̂ an  ̂  ̂ ^

T5T   ̂  w  r?r ̂   JTT’T 3??ft

idW   ̂  aift  ?;;tT 3?̂   ijfrr  ^

 ̂f I

H7W Vf ̂(io Tlk̂ ̂  jf ̂5Tpf 
id ?*5  f  fs|i

aiT  OTi ajft fwvft t'ih'

 ̂*<1/ 5̂ î?T «IT fs|i fTT  ^

«+  ̂ 3t>T  5̂T  <17  arpf 5̂    ̂

•t?J  mu) f’ I  anfo? Tsr?

51?  5m4 1  ânrar

r̂ f H irhî ̂ f

“Prohibitirg the .slaughter 
of cows and calves aad other 
mi]ch and draught cattle.”
sPT?  y*r  arpf ^

it  ̂ 3 in f   ̂  tr ̂hriW  yn?<̂ Mirtf 

M    ̂  f   T=ra1-  f   rrf

arpf  <PiprT Vf  r?r arfV

>iiV̂ w  >n%H f̂ raur î?5^

<Ji Jrâfifs  ̂  f '%fWl<i,̂i(n

 ̂ ^  aift TO ?Rra-  jf  >î

*^»n î! <n iff aR'̂.iW?.i'<)':<Hti

t   ̂ srrsf   ̂ f̂Wici,̂!(H  q?

5T  g?fi  ?i?  ^

’I?   ̂  fJUTT  «r<(tiK  ̂    ̂ TO <n 

arw    ̂  ̂  i|̂  f? ij  ̂ ijjsn 

3th  rfsrar 5;  api?  f̂r 

1‘SHSlV?   ̂ n̂v   ̂   T̂TJIT  gif̂

f   am? 5in̂ fyjT »f  !T? y’lH 

 ̂jf rlW ̂ ?Jfw ^
t,  ̂   ŝiwrS  aift  ^  

mW? ̂  r̂«T!iT<5;̂ f ̂
r  ̂  <n̂ w  ?Rra- ST  aifi fvRpt 

anfrife;̂ - f   ̂  ?it o  ^

îT̂   l̂i'̂'ij 9lfi  ?Tp  Jn4<Tc

«pt  !̂=n  ?̂tM  ?¥ str* jf ^ 

anWf  sftfg- f 55  tjot #  arft f̂raro

B̂TSPT f  ajft ?3RnEf-
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 ̂  ̂  5pi«I3T 1  aih  jft

’Hill  ̂ anf  >n«n «n

ana  ̂ jf  crfir ?igq»T<)n 

 ̂ «i5«iii  ?nr r̂af  >n

i? T   5̂P5f  I  4 ' M  T'SO 'll  ?PET 

?MHc  ̂ 'ŵ n  3r}̂  anf  ^  T̂ mi,

ari*?   ̂  ̂"(10  arif + < »fi

*ft̂,  ann   ̂  2i|̂  ̂ amr

atft  fjirrar  ̂  ̂  jf

•3f̂   ̂  ̂  . . .  tî  st arî  ^

Wr  0̂ fjR2  ̂ RO  ̂  q̂Jjarf ^

HTiT tp r̂   ̂ W   jf

 ̂ qTT)  ̂*1̂ \

n̂inrfff  :  anW 

?»n3  gW  f,  anr jJ?mi-S wt^

?T̂  #31̂  I

ifw  srâ* m*ff :  arar  stpf

I

Sbri Kelappan (Ponnani): Mr. Chair­

man, let me thank you first because 

it is rarely that I get the opportunity 

-to  thank  the  presiding  oflicer.  Sir, 

the first Five’ Year Plan has achieved 

very many  things.  The  industrial 

output  has  increased.  We  are  on 

the  way to  self-sufficiency in  the 

matter of food.  Huge irrigation works 

and hydro-electric schemes have made 

rapid progress.  It is not my purpose 

to be little these achievements, but I 

■cannot  help  mentioning  that  our 

dependence on  foreign  finance and 

foreign  technical  aid is  having a 

deliterious effect on the economic life 

of this country. Our economic policy Is 

passing into the hands of  foreigners. 

Foreign monopolists are more In evi­

dence in this country today than under 

the British.

The Prime Minister, speaking about 

the economic  policy of his  Govern­

ment  said  that  his  objective  was  a 

socialistic society which he defined as 

a  casteless,  classless  society.  The 

! first Five Year Plan is not calculated 

to lead us to that goal.  The Plan only 

accentuates the class  conflicts.  The 

Prime Minister says that his Govem-
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ment has taken care to improve the 

agricultural base of India’s economy. 

That is  true.  But a  land  reform 

legislation for a more  equitable  dis­

tribution of  land  ought  to  have 

preceded the Plan.  As it is, the huge 

irrigation  and  hydro-electric  works 

will only help  to widen the  class 

differences.  These  have  facilitated 

cultivation; the output will Increase; 

at  the  same  time,  cultivation  could 

be carried on with a  lesser number 

of labourers.  So,  while  many  will 

be thrown out of  employment, the 

farmers with large holdings will be­

come  richer,  which wiU  intensify 

class distinctions.

I  do not propose to  deal with all 

the aspects of the Five Year Plan.  I 

only  want  to  draw the  attention of 

the House to one or two aspects of it. 

I do so, because I feel it may be help­

ful in  formulating our Second Five 

Year Plan.  I propose to consider how 

far the Plan has helped to solve the 

unemployment problem in the coun­

try, and secondly, to assess the pro­

gress  so  far made in  promoting the 

health of the nation.

Sir, coming to the question of em­

ployment,  it is  admitted by  all that 

unemployment in  the  country has 

very  much  increased.  The  latest 

report on the Five Year Plan admits 

that  there  are  no  comprehensive 

statistics for assessing the volume of 

unemployment in  the  country.  I 

must say that no serious attempt has 

been made to conduct  a  thorough 

survey of the economic conditions of 

the  different  strata of  society.  The 

report relies on the data available in 

the Employment  Exchanges.  While 

in July  1953,  according to the re­

gisters  in  the  various  Employment 

Exchanges,  there were  4,93,000 un­

employed, by July  1954, the figures 

had gone up to 5,89,000.  Thus, there 

has been an increase of 20 per cent 

in the unemployment in the country 

in the course of one year.  That  is 

serious enough.  But the real position 

Is very much worse.  This represents 

'only a small section of the unemploy­

ed.  Those who register in  the  Em­



Here are two schools at  thought. 
One includes our Government, our in­

dustrialists, and  eminent  scientists. 

They hold that industrialisation 15 the 
way ;o solve the unemployment in the 

country.  They are alarmed of the im­

pending energy—famine that faces the 

world. So they are thinking of nuclear 

energy.  They are  prepared to spend 

crores  on  building  reactors  to  make 

atcm energy  available.
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ployment  Exchanges  are  persons 

with some chance of employment in 

government  ofiSces, business firms or 

in industry.  Even those who come in 

this  category do  not all of  them 

register their names in the Ibcchange. 

There is also a  bigger  category of 

agriculturists in the villages who fall 

back  on land for their maintenance, 

even though they are not wanted for 

cultivating the  lands.  Their  number 

■will be a few crores.

Our  high  schools  throw  out  every 

year six or seven lakhs of students, 

75 per cent, of whom will discontinue 

their studies and swell the number of 

unemployed.  In  1951-52  62,495  stu­

dents graduated from Indian  univer­

sities.

Even though we have no  correct 

figures  of  unemployment  in  the 

villages we can realise the immensity 

ci the problem from figures available 

from a survey in U.P.  The  report 

says:  10 per cent of  the people in 

U.P. have no lands. 85 per cent have 

no economic holdings.  6 viUagfers out 

of  15 are  under  debt.  Villagers  are 

without work for 3  months  in the 

year.  Cottage industry workers are 

idle for 6 months m a year.

From these figures  we can .realise 

tĥ  extent of  unemployment  and 

poverty in the country.

The Progress  Heport of the Five 

Year Plan admits that new jobs are 

not being created at a rate fast en­

ough to  absorb the additions to the 

labour force of  about 15 lakhs per 

year that accompany the increase in 

population.  The  annual increase in 

population is 50  lakhs.  So we have 

to find  employment  for a  larger 

number than 15  lakhs.  That is in 

addition to  the existing unemployed.

It was a foregone conclusion that in 

spite of the Five Yeai' Plan arid the two 

thousand and odd crores of rupees we 

spend on it the unemployment In the 

cotmtry will assume alarming propor- 

tlbns. Let us be clear in  our  minds 

about the position.

There is  the  other  school  which 

thinks  that industrialisation will lead 

to more and more unemployment. They 

say that we must use all the human 

energy available before we think  of 

mechanical energy.  They  hold  that 

mechanical energy ought not to be used 

where  human  energy  wlU  suffice. 

Mahatmaji may be  said to  be  the 

founder of this schooL  We have among 

its  advocates Vinobaji, Dr.  Hajendra 

Prasad and the older Congressmen.  I 

shall quote one or two passages to sub­

stantiate what I say.

Gandhiji  says  about  Industrialism 

(I would have wished to  quote  the 

whole passage but  I  have  to  race 

against time and I shall  just  quote 

one or two portions)':

“Industrialism as, I  am  afraid, 

going to be a curse for  mankind. 

Exploitation of one nation by an­

other cannot go on for all  time. 

Industrialism d̂ ends  entirely on 

your capacity, to exploit, on fore­

ign markets being open  to  you, 

and on the absence of competitors.

It is because these factors are get­

ting less  and less every day for 

England that its number of  un­
employed is mounting up daily.

The future of  Industrialism  is 

dark. England has got  successful 

competitors  in  America,  Japan, 

France and Germany. It has com­

petitors in the handful of mills In 

India, and as  there has been an 

awakening in India, even so there 

will be an  aw&iening  in  South
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Africa with its vastly richer  re­

sources  natural,  mineral  and  hu­

man. The  mighty  English  look 

quite pigmies before the  mighty 

races of Africa.  They  are coble 

savages after all, you  will  say. 

They are certainly nohle but  no 

savages, and in the course of  a 

few years  the  Western  nations 

may cease to and in  Africa  a 
dumping ground  for their wares. 

And if the future of industrîism 

is dark for the  West,  would  it 

not be darker stai for India?”

Dr. Rajendra Prasad enters his mild 

protest against the  industrial  policy 

of the Government.  la his inaugural 

address at the Conference of the All 

India Khadi  and  Village  Industries 

Board he says........

Mr. Chairman: The President’s name 

should not be brought in.

Shri Kelappan; Sir, it is from an In­

augural Address he delivered.

Mr.  Chairman: His name is not to 

be mentioned.

Shtl Kekmpan: Of course it is quite 

relevant. This is what he said:

“It is evident that in a country 

like India where 80 per cent of the 

people live upon  agriculture  and 

allied callings, the only result of 

excessive industrialisation will be 

more production by  fewer' men, 

which instead of solving the prob­

lem of unemployment will render 

It more complicated. Its proof lies 

In the fact that although our «oun. 

try has advanced sufficiently on the 

road to industrialisation, the inci­

dence of unemployment instead of 

coming down  appears  to  have 

gone up.”

It is a matter that has been argued 

over  and over  again.  I  shall not  be 

able to convince the Industries  Min­

ister or the industrialists who want to 

use power to step up production  In 

the country to the level of  America 

and Great Britain, that they are follow­

ing a wrong policy which will result 

In more and more unemployment. The
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reason is simple.  Whatever be the tar­
get we aim at.......

Mr. Chairman: The  hon.  Member 

has consulted his notes much  too fre­

quently.  He should  conclude now.

Shri Kelappan:  One has to commit 

to writing whatever one has  to  say 

and read as fast as one can when one 

can only get ten or five minutes.

Mr. Chairman: Now his time is up.

Sliri Kelappan: Whatever be the tar­

get we aim at, ip the production  of 

food, clothing, soap or any other con­

sumption goods, if we use only manu­

al labour,  more  hands  are  required 

than if we use mechanical power.  Of 

course I make an exception in the case 

of those essential  industries  which 

cannot be  run  without  mechanical 

power.  In  the steel  plants,  heavy 

chemicals  and  fertilisers  etc.  no  one 

will object to the use of  mechanical 

power when it is necessary.

The Khadi and  Village  Industries 

Conference at Poona also adopted  a 

resolution. This is what they say: “We 

resolve to base our programme for the 

solution of India’s economic and social 

problems on the need to protect, stren­

gthen  and  develop  the  self-employ­

ment sector;

And, secondly, to recommend to the 

Government to accept economic deve­

lopment through  self-employment  as 

an Integral part of their policy and to , 

make it the basis of their Second Five 

Year Plan.”

That means that they  expect  the. 

Government to encourage  those  cot­

tage industries where nobody is an em­

ployee and nobody Is an employer.

I wanted to say something about the 

health problem also. But I  have  no 

time. There also we have  miserably 

failed to look to the  health  of  the 

nation. As there is no time I shall con­

clude.

Mr. caiaiman: Shri R. N. Shah:  It 

will be a maiden speech. ITe has  not 

spoken so far.
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 ̂   ?;anr # I ^

?3T3  ̂   ̂  >ai'l<  ?T5Rr

 ̂ aipf   ̂  r*«M  ant̂ 
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Shri Bamachandra Beddi (Nello- 
re): The Plan is  so big and the Pro­

gress Report.....for 1953-54 is  so com­

prehensive.......

Shri N. M. Lingam; On a point of 

information,  is  the  debate  going  on 

till 6 o’clock?

Mr. Chairman; The usual  time  is 

5 o'clock; it will be adjourned at  5. 

There  are  a  large  number  of 

speakers.......

Shri N. M. Lingam: I have to sub­

mit  that  nobody  from  Madras  has 

spoken. They should be given an op­

portunity.

Shri  Kanavafle  PatU  (Ahmed- 

nagar North):  None from Bombay.

Pandit  C.  N.  Malviya  (Raisen): 

None from Bhopal.

Dr. S. N. Sinha (Saran East): None 

from North Bihar.

Mr. Chalnnan; The  hon.  Member 

Shri  Ramachandra  Reddi  is  from 

Madras. (An Hon. Member:  No.)  I 

am not responsible for this state erf 

affairs that nobody from  Madras  or 

any other part of India has spoken. 

I shall try to see that all the persons 

who have given their names are cal­

led.  The  complaint  that  certain 

States  are  unrepresented  is  always 

bound to remain. I do not know how 

far  it  is  correct  to  say  that  none 

from Madras has spoken. I am in the 

hands of the House. No request has 

been  made  by  the  Government  or 

any person that the debate may not 

be adjourned at 5.  I do  not  know 

what the programme of the Govern­

ment is.  The Minister for Parliamen­

tary Affairs  is  not here.  I  do not 

know what he proposes to do.
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[Pandit Thakvk Das  Bhabgava in 

the Chair.]

Shri  Kanavade  Patil: We  may 

continue up to 6 o’clock.

Mr. Chairman: Supposing it is  not 

adourned  at  5  o’clock,  then  the 

hon. Mnister will take some time. So 

far as non-official Members are con­

cerned, it is likely they wiU not get 

any time.  If the Government and the 

House are agreed, I  have no  oojec- 

tion. I can sit up to 8 or 9, I have 
no objection, and I am anxious, that 

as many Members as possible should 

be  given  an  opportunity  to  speak. 

But it is not myself that is respon­

sible for aU this. If the House agrees 

and the Government agrees, I have no 

objection. ,

Shri  C.  R. Narasimten  (Krishna- 

giri): We did not want to blame any­

body, but we wanted to bring to your 

notice that  one  State had been  un­

represented.

Dr.  Surê  Chandra  (Auranga 

bad): Not only one State but several 

States.

Mr.  Chairman: As  a  matter  o£ 

fact,  eight hours were given to  this 

subject, and even if we stay up to 5 

o’clock, yef I think  it will be  short 

by one hour and 13 minutues. So far 

as I am concerned, I am not anxious 

to adjourn at 5 o’clock, but depends 

upon the House and the Government.

Shri Kanavsde Patil:  It is an im­

portant subject.

Shri  K.  K.  ChauiQinri  (Gauhati): 

Every State should be given a chance- 

to speak.

Mr.  Chairman:  So  far  as  the  pro­

portionate  representation  of  the 

States is concerned',  that  is not any 

concern,' but at the same time, I am 

anxious that as  many Members  as 

possible of all the States may be able 

to take part. I have no objection to 

sit beyond 5 o’clock. We can go on 

till 6 or 6,30, but it depends upon the 
House. Supposing after 15 or 20 mi­

nutes we find there is no quorum  Sô

I am prepared to sit. but it is  the 

business  of  the  Government  to  see-
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IMr. Chairmanl

that the qaorum is there. The Chair 

has no  objection to sit  for longer 

hours, and we can sit up to 6 o’clock 

or even later. I have no objection. I 

am in the hands of the House. If the 

House is so desirous, we can certain- 
Jy sit.

Dr. Suresh Chandra: The  House 
is willing to sit longer.

Shri Kanavade PatU: And  I wauld 
request the hon. Minister to oblige us 
"With quorum.

Mr. Chairman: Then,  May  I  en­
quire from the hon.  Minister  how 

iong he win take in replying?  It is not 
in my power to prolong the  debate 

longer than 8 hours. Eight hours were 

£xed, and if we take time tomorrow, 

■what will happen to the  Scheduled 

•Caste  Commissioner’s Report?

Dr. Suresh Chan(!ra; If the House 
desires  to  continue  the  discussion 

«ven tomorrow, the Minister may re- 
>ply tomorrow.

Mr. Chairman; Then,  what  will 

happen to the Schedule Caste Com­

missioner’s Report?  After all,  1 am 

-equally anxious that that Report may 

also be taken into consideration.  1 

am not going to prolong this beyond 

the time allotted, because that would 

mean that that Report which was not 

discussed even the last time will not 

:be given sufficient time.  I am anxi­

ous that full time should be given to 
it.  Even now,  it wiU  be actually  a 

îiscussion  for 2i hours only,  where­

as we proposed to give five hours to 

4t.  I will only request the hon. Minis, 

ter to reply, if he is agreeable to that. 
If he is not agreeable, if he leels he 

should speak tomorrow, then it would 
be different.

The Minister of Planning  Ir­
rigation and Power (Shrt Nanda): I
am entirely in your hands and in the 

hands of the House in  matter.

Mr. Chairman: How long will the 
Aon. Minister take?

.8hrt Nanda: About 35 to 40 minutes.
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Mr. Chairman: Then we can go on
up to 6 o’clock,  and  the hon. Minis­

ter may be called upon to speak at 

5.20.

Shri Kanavade Patil: He should
reply tomorrow.

Mr. Chairman: I am quite agree­

able to postpone it to even tomo»ow, 

but then what will happen to the Re­

port of the Scheduled Caste Commis­

sioner? All the hon, Members belong­

ing to the depressed classes will com­

plain that sufBcient time has not been 

given, and it is in the interests of the 

whole country that that report should 

be discussed here for at least 2J hours. 

Even now,  the  time given to it is 

short

Dr. Bama Rao (Kakinada):  May  I 
make a submission? However long it 

may be, this debate must be finished 

today, because that debate will  not 

have sufficient time, and we have al­

ready cut down the time for it.

Mr. ChStman: I am  of  the sam€ 
mind. I do  not want that any time 

may be taken away from the discus­

sion of that report,

Shri Telayndhan: From  the  time 
allotted  for  discussion  of  the  Sche­

duled Caste  Commissioner’s  Report, 

nothing  should  be  reduced.  No  re­

duction should be made.

Shri Barman (North  Bengal—̂ Re­

served  Sch.  Castes); In  any  case, 

this debate should not be  continued 

tomorrow,  because  originally  only 

six  hours  were  allotted for  tMs 

report.  Now, after all, we find that 

tomorrow  also not  a  single  minute 

more than 2i hours can  be allotted 

#or the Scheduled Caste Commissioner’s 

Report.  If  out  of that also, some­

thing is taken away by the hon. Mi­

nister’s reply, then it is better not to 

discuss  that report in this  session, 

rather do it in the next session. It 
is useless  to discuss it for li  hours. 

There are so many states that would 

like to take part.

Some Hon. Members rose—
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Mr. Chairman: Order,  order.  So
far  the Business  Adv'isory Com­

mittee’s  orders are  concerned, suffi­

cient amount of time was allotted tor 

that purpose, and now on account of 

this Delimitation Commission (Amead*- 

ment) Bill, some time has been taken 

away,  but  I  understand  there  has 

been agreement that the Report wHi 

be considered for 2i hours tomorrow. 
I do not want to take away a  single 

minute from the time apBortioned tor 

the  discussion  of  that  Report.  I  am 

therefore anxious that up to whatever 

time  the  House  may  sit,  the  whole 

thing may be finished today.

Shil Gidwani (Thana): Why  not 

drop tomorrow’s Question Hour?

Mr. Chairman: 1 find  usually when 
a proposal like this is made, the sense 

of the House is not for it.  The House 

is  generally  not  agreeable.  Those 

persons who  have given  notice  of 

questions  are very anxious that  this 

Question Hour may not be dispensed 

with

Shri Gidwani; I  am  also  one  of 
them.

Mr. Chairman: If  the  House  is 
agreeable, I have no objection to that. 

Then  we can do  like  this.  If  the 

House is agreeable, we will  continue 

this debate  up to  6 o’clock,  and to­

morrow the hon. Minister may reply. 

Question Hour may be dispensed with. 

Is the House agreeable to this?

Hon. Members: Yes, yes.

Mr. Chairman: May  I take it that 
the House is agreeable?

Hon. Members: Yes.
Shri S, V, Ramaswamy (Salem): 

There are a  number  of  imprortant 

St.or. Notice Question.̂ tor tomorrow.

Shri T, K. Chaadhari (Berham- 
pore): There are two important ques­

tions.

Mr, Chairman: If  the  Question 

Hour  is  dispensed  with,  then  Short 

Notice  Questions  will  also go  away, 

because I  do  not  know  how  much

602 Lsn

time they will take.  How'many ques­

tions are there?

Shri T.  K.. ChaudbatV. Only  two 
Short Notice Questions.

Mr. Chairman: After  ail,  the  hon. 
Minister  wants  only  40  minutes. 

These two Questions may be taken.

Shri S.  N. Das (Darbhanga  Cen­

tral): What about the other questions?

Mr. Chairman: So far as the other 
questions are concerned, I feel that the 
concensus  of  the  House  is that the 

Question Hour may be dispensed with 

tomorrow.  I am not  doing  it  out 

of my own will.  But  I  understand 

the concensus of the House is it will 

be  dispensed  with.  Therefore,  now 

we will proceed up till 6 o’clock  so 

far as the consideration of this motion 

is concerned.  Hon.  Minister will  be 

called upon  tio reply tomorrow.  The 

two Short Notice Questions will also 

be taken up,  and the other questions 

will not be asked.

Shri S. V. Ramaswamy: What  are 
those two questions?

Mr.  Chairman: There  are  two  or 

three Short Notice  Questions,  They 

will be allow  ̂to be asked,

Shri Ramachandra Reddi: I  was
mentioning that the Plan is so big and 

the Progress Report is so comprehen­

sive that it is not possible to touch 

even the fringe of the problems that 

have  been  placed" before  us  by this 

Progress Report,  More than that, the 

time-limit scares us away so much,

Mr. Chairman: I may point out one 
thing,  that  by  this  arrangement,  if 

the House is agreeable, we are really 

i.̂creasing one  hour  more so  far as 

the allotment to this particular motion 

is concerned.  But, if that is the con­

census of  the House,  I  think  the 

House is entitled e»cn to change the 

programme  at  its  sweet  will.  Since 

we have agreed to it, we propose to 

stick to it,

Shri Ramachandra Reddi; The ring­
ing of your bell scares us more than 

the threat of placing ceilings on prog­

ressive land holdings,  I will not be
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able to cover several  aspects of this 

Progress Report, and I will limit my- 

sdf to a- few points.

In the Plan it is provided that special 

attention  should  be paid for the  de- 

vflopment of the mica mining indus­

try  so that our  exports  might  be 

maintained  and  our  d'ollar-earning 

capacity might  be  preserved.  It  is 

noticed by the statistics that there has 

been  a drop in  our exports of iraca 

ever since  1951-52.  In  1950-51,  our 

exports came to about Rs.  10 crores.

In 1951-52  it  increased  to Rs.  13 

crores.  In  1952-53  it  decreased  to 

Rs.  9  crores and in  1953-54  it  came- 

down to Rs.  8 crores.  And m  1954, 

from  April  to  August,  the  most 

active  months  of  the  year,  we 

see that  the  exports  amount  onl,v 

to Rs. 2:60 crores.  That shows there 

is a steady decline in our exports, and 

the matter has been’taken note of in 

the Progress  Report also,  that  has 

been supplied to us.  One out of the 

two of our major minerals  is  thus 

suffering from  the  slump,  and  no 

attempt has been made by Government 

to see tliat our exports are maintained 

and our markets  are  stabilised  in 

other  countries.  It is  a  pity  that 

though the matter has been brought to 

the notice of Government from time to 

time, the attention paid to it has not 

been  satisfactory.

Along with this, there is the ques­

tion of labour unemployment.  Since 

a number ol mines have been closed, 

and a number of processing factories 

also have been closed, there has been 

an i!;crease in the  unemployment  of 

both educated and  uneducated,  and

the skilled.

It  is  also  noticed  that  there  are

some attempts made in other countries 

for the preparation of synthetic mica 

and as such, there is a further possi­

bility of our mica trade going down. 

It is  said that in  America,  a  pilot

plant has been  established  for  the

manufacture of what is called Micalex. 

When these things are gaing on there, 

the attention paid to our industry here 

by  Government does not seem to be 

satisfactory and encouraging at .all.  ^

One of the suggestions thai can be 

made in  this regard to  stabilise  our 

mica markets elsewhere, is that some 

sort of agreement  might be entered 

into—or forced upon—with the coun­

tries that  import our mica,  that the 

cost of mica  that is taken over  by 

them will have to bte equated to the 

cost of the material  and  machinery 

that is imported from those countries 

into  India.  It  this  suggestion  is 

agreeable,  it is up to Government to 

move  in that  direction.

For the last two\years, I have been 

suggesting to Government that some­

thing should be done to see that the 

labour that is being tlurown out from 

the mica sector should be provided for. 

Unfortunately,  serious  attempts  do 

not seem to have been made in this 

regard.  As far as Andhra is concern­

ed,  I am told in reply to a question 

that has been answered today that a 

committee was appointed for the pur­

pose,  and  that  committee said  that 

there is no demand  for  employment 

from the thrown out mica labour.  It 

is a misfortune that Government  do 
not see  things  aright.  It  cannot be 

thought that every man that has been 

thrown out of employment would come 

to Government and' say,  I am unem­

ployed,  therefore provide me with  a 

job.  I am quite conscious of the fact 

that several labour unions as well as 

associations dealing with mica mining 

and manufacture  have  reported  to 

Government about the unhappy plight 

to which the labour in the mica indus­

try is being  reduced to.  If there is 

a possibility of looking into the matter 

quickly and speedily, it will save "hot 

only our dollars but also our labour 

from unemployment.

Mention has been made on the floor 

of  this  House  yesterday  and  tod'ay 

about the fall in the price of agricul­

tural produce.  We have  been  asked 

to produce more,  and  when more is 

produced, there is the prospect of the 

produce not being sold.

A  good  deal 

is  necessary.

of  price 

Besides,

suK>ort 

an  SB*
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couragement to export  our  agricul­

tural produce is also absolutely neces­

sary.  It has been noticed'  that  the 

prices oi  rice,  tobacco,  groundnut, 

groundnut, oil and jaggery, which are 

products of agricultural produce,  are 

fioing down  and something must  be 

done to see that these prices aie stabi­

lised by either giving them price sup­

port or by exporting them more freely 

than it is now being done.

In this  context,, it  is  necessary  to 

remember  how  dangerous  it  will  be 

to think of nationalisation of land, and 

hrow dangerous it will be to think of 

the reduction of landed prĉrietorship 

by way of placing ceilings over land 

ownings.  It requires a good deal of 

thought and a good deal of common- 

sense, and Government  cannot  treat 

these things ia a lighthearted manner. 

It behoves  them to  see that  these 

matters are properly considered,  and 

greater attention is paid to the results 

of such a policy in the  agricultural 

economy.  Since  I  would  have mtire 

opportunities to speak on this aspect, 

when the Bill to amend the  Constitu­

tion comes up, I would not pursue the 

matter just at present.

I have got a word to say about the 

community projects and  the  exten­

sion schemes.  I  am  afraid  that 

thbugh the Government at the Centre 

are  anxious  to  do  several  things  to 

improve the standards of these areas, 

still  the amount  of  enthusiasm  that 

ought to be created there is not being 
created.  We  in  the  old  composite 

State of Madras have tried what  is 

called firka development for the last 
ten  or  fifteen  years.  Till  now,  the 

standards of living in those particular 
areas where the firka development has 
been taken up has  not improved at 

all.  The reason is that there is not 

enough jxropagaada, and there is not 
enough Incentive given to the people 
living in those  areas  to  understand 

things  properly.  Mere  printing  of 

these reports on art paper and distri­

buting them to the Members of Par­
liament  would  not  suffice.  A  good 

dê  of enthusiasm has to be created, 

and I. am confident that if that  en-
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thusiasm is created, it will be possible 

for these community projects and ex­

tension  schemes  being improved con­

siderably.  In  this  connection,  I 

would  suggest  or  urge  upon  all 

the political parties in  the  country, 

to whatever section they might belong, 

that they  should  show  a  combined 

effort to infuse that amount of enthu­

siasm that is required to see that the 

people take to these community pro­

jects and extension schemes; and  if 
that is dene, it will not be diffleultTn 

due course Qf time to  tackle  these 
problenis 'fridre  sucessfuiljr.  As it 

there. is a -greater attempt to preatE 

revelt gainst the existing Gtovernment 

or the  existing administration  rather 

than  to  assist the  workers  there  in 

doing their legitimate work.

In these comnxĝnity projects, I find 

that iPed tape  which  has  been  aU 

along  impeding  our, progress  is  stUl 

continuing.  It  is  ui? to  Goverimient 

as well as the district administration 

to. see that this red tape is cut down 

as much as possible, and that greater 

incentive is given  in these particular 

areas.

■ 5 P.M.

Shri. .Bimlaprosad  CSialiha  (Sibsa- 

gar—No'rth-Lakhimpur): In s'>:te of all 

these criticisms against the Five Year 

Plan and its implementation. I remain 

quite convinced that the  First  Five 

Year Plan  which  we have taken  up 

in hand is the best Plan India could 

take up under the circumstances.

Shri R. K.  Chaudhuri: The

tion is its implementation.

ques-

Shri Bimlaprosad Chaliha: It is in­

deed very wise to make a-n assessment 

about the progress of the implementa­

tion of the Plan.  What 1 have liked 

more  is the frank  admission,  where 

the Plan  has been going  slow or is 
behind schedule.  This shows that the 

Government are conscious about their 

shortcomings and they are determined 

to  work  hard  to make the Plan  a 

success.

Some friends in the Opposition do 

not want to give any credit  to  the
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Government lor  their  achievements. 

But they want to put all the blame 

on the Government.  We do not mind 

it.  All that we want is the progress 

of  India, development  of  India  and 

the good of the people of India, and 

nothing  else.  What is bad lor  the 

country is  a feeling  of  frustration 

which, unfortunately,  is  noticed  in 

some of  the  hon.  Members  in  the 

OK>osition.  I  am  sure  that  such  a 

feeling of frustration is confined to a 

very limited number of people  who, 

for their lack of  contribution to the 

implementation of the Plan,  are feel­

ing so.  I am certain that the coun­

try as  a  whole is feeling more  and 

more confident about its future.  They 

see before their own  eyes  how the 

country is fairly rapidly moving from 
scarcity  conditions  to  self-sufficiency 

and perhaps  towards  plenty.  There 

has been enough discussion about the 

public and private sector.  The Prime 

Minister rightly said that the greatest 

private sector in this country is the 

peasantry.  If we want to depend  on 

the  private  sector  for the  develop­

ment  of the  country,  we  have  to 

bank  on  their  efforts,  their  enthu­

siasm  and  their  determination  to 

build the  country.  There  is  often 

a complaint about the lack of enough 

enthusiasm  in  our  people  as  com­

pared to that of people in some other 

countries  of  the  world.  If it is  so, 

it  becomes  our  duty to  go  into  the 

matter and  find  out the causes  for 

this  lack  of  enthusiasm.  My  own 

reading is that if enthusiasm is lack­

ing,  it  is  because  of the  fact that 

we have so far not assured the peo­

ple or  placed  before  the  country  a 

scheme to  show  that the  wealth  in 

the  country  and  the  wealth  that  is 

going to be  produced in the country 

are going to be shared  equally  by 

all  as  far  as practicable.  Until 

such  a  plan  is  placed  before  the 

people, there is no wonder that there 

will  be  some  amount  of  lack  of 

enthusiasm,  and enthusiasm may not 

be seen in the dtegree that we desire. 

The contention that equal distribution 

the wealth we have now will mean 

distribution of iwverty, is not wholly

acceptable to me, at any  rate,  now. 

My contention is that the enthusiasm 

that will be generated in the bulk of 

the  population  in  India  by  assuring 

economic equality will lead the coun­

try to  much  more  and greater  pro­

duction of wealth  to raise the  coun­

try from poverty to prosperity.  The 

necessity  of  equal  distribution  of 

wealth to build a happy society is a 

recognised tact.  Our  Constitution 

also  recognises  tiiis.  The  great 

Congress organisation  has  been  re. 

peatedly  emphasising  it.  In  1929, 

the  All  India  Congress  Committee 

leclared:

“In  the  opinion  of this  Com­

mittee,  the  great  poverty  and 

misery  of the  Indian people are 

due not only to foreign exploita­

tion  in  India,  but also  to  the 

economic  structure  of  society 

which  the  alien  rulers  sû ôrt 

so that their exploitation may con­

tinue.  In  order,  thereifore,  to 

remove ITiis poverty  and  misery 

and to ameliorate the conditions of  - 

the Indian masses, it is essential 

to make revolutionary changes in 

the present economic  and  social 

structure of society and  to  re­

move gross inequality”.

Again,  in the  year  1947,  the All

India  Congress  Committee  appointed 

a committee to draw up an economic 

programme.  The  committee,  besides 

many other things,  have  stated  as 

follows:

“To  establish  a  just  social 

order and  to raise the standard 

of  living  of the  people,  it  is 

necessary to bring about distribu­

tion  of  the  existing  income  and 

wealth and prevent the growth of 

disparities in  respect of the pro­

gress of industrialisation  of  the 

country.  In the process of elimi­

nating disparities, prime conside­

ration  should  be given  to  the 

income groups  farthest  renioved 

from the national  minimum  A 

ceiling on income should be fixed 

ŵiich  should  not  exceed  40 

times the national minimum need­

ed tor the primary needs of food.
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clothing  etc.  The  upper  liiriit 

shoui(J  be  brought  down  succes­

sively to as much as 20 times the 

national minimum”.

The Delhi  Congress  Resolution  of 

1951 says as follows;—

“The whole system  of produc­

tion  and  distribution  has  to  be 

reorganised with  the  deliberate 

object, of  achieving  the ends  of 

social  justice.  The  existing  dis­

parities  in  respect  of  material 

well-being  between  the  rural 

and the urban workers, the back­

ward and more advanced  regions 

and  communities  under  different 

economic  layers  of  the  popula­

tion  must  be progressively  nar­

rowed' down and a ceiling should 

be fixed for higher income.  Taxa­

tion and fiscal policies should be 

examined  from  this  point  of 

view”.

Again, the  Congress Working  Com­

mittee while  welcoming  the  Estate 

Duty Act in May  1953 stated  as fol­

lows:—

“The Committee  welcome  the 

Estate Duty Bill and are of opinion 

that taxation policy should have for 

Us basic aim—the  reduction  of 

economic inequality’*.

In spite of all these declarations. Sir,

I feel that we are  going slow in the 

matter. The only direct attack that we 

have made so far  on this economic 

problem is, I suppose, by the Estate 

Duty  Act. While this Act is sure  to 

bring some revenue  to the Govern­

ment,  with  the  arrangements  for 

estate  duty  insurance  etc.,  I  have 

grave doubts how far it will succeed 

in  bringing  about  economic  equality 

I attach great  importance  to  this 

problem of  economic  disparity not 

only to sole the social and economic 

problems  but  for  administrative 

reasons also. The Madras and Calcutta 

police  strikes  should be  our  eye- 

openers. My submission, therefore, is 

that in the manner in which we have 

been drawing up  plans  for  indus­

tries, agriculture etc., we should have 

a clear-cut and definite plan for lemov-

ing eronomlc inequalities within a de­

finite time.

The other point which  I want  to 

emî £5lse is the nteessity of regional 

development.  You will pardon me il 

I  say  that no  attention worth  the

name  has been  given  for  the

development  of  the  north  eastern 

region  of India  comprising  the

States  of  Manipur,  Tripura  and 

Assam. When I say so, I claim that I 

repre.-ent the views of all the people 

of this region. The Government have 

linked  this region  with the rest  of 

India by  a  frail and  bad  railway

system that remains closed for almost 

half  the  year.  The  people of this 

region have to pay  high prices  for 

everything,  because  they have  to 

depend for a long period in a year on 

supplies by air.  1 do not knew how 

long  this  is going  to  continue,  and 

what is there in the lot of the popula­

tion of this region.  Appeals and re- 

I»̂ entations have nut so far produced 

any result.  With such a railway sys­

tem, I was simply amused when I read 

the memorandum circulated  by  the 

Commerce  and  Industry  Ministry.

It says:

“In Assam, noteworthy progress 

has been made in the silk-rearing, 

tea and plywood industries.  A 

paper mill, a sugar mill and a jute 

mill will shortly be estabished in 

the State”.

I am really sorry that a Ctovemment 

publication  should  come  out  with 

statements which are likely to create 

a wrong impression.  In contradiction 

to the  above statement on  page  207 

of the  Five  Year Plan  Progress  Re­

port, it is written as follows:

“No progress has been made on 

the implementation  of  schemes 

for  new  plywood  factories  in 

Assam and the Andamans”.

Whatever the  Government of India 

may say, we  know  and we have no 

doubt that this region is never going 

to be industrially developed unless the 

present useless railway system connect­

ing this region with the rest of India 

is improved  and  the  State  takes
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ed,  we  have  travelled  some  way 

tbougb, as yet, we have  not reached 

the targets that have been laid' down 

in the first Five Year  Plan.  It  i« 

impossible for me to take a complete 

review  o£  the  achievements  and 

attainments  o{  the Plan.  To  asse.ss 

what  we  have  achieved  definitely  is 

a  difficult task.  However,  I  make 

some reference to river projects.”̂

LShri Bimlaprosad caialihal 

the  initiative  to  develop  industry.

I would  seriously  urge  upon  the 

Government to give its best considera­

tion for the development of the North 

Eastern Region.

Shri  Kanavade  Patil; Mr.  Chair­

man,  I thank you  for this  opportu­

nity.  We have heard the speeches of 

the Planning Minister and the Finance 

Miifister and also the Prime Minister, 

regarding the progress and  achieve­

ment  of the  Five  Year  Plan,  in 

general.  I would very humbly  sub­

mit that I  generally appreciate  the 

progress that has been made in  the 

execution  of  our  F,Sve  Year  Pltan 

during the last three or four years.  I 
can  say from  the  speeches  and  the 

draft ef our Five Year Plan that the 
aim of the Plan is  to  establish  a 

casteless and classless society—a  so- 

called socialistic society In this cotin- 

try.
Shrt Gidwani: Why do  yt)u  call It 

SD-caUed?

Shii Kanavade PatU: Because it is 
not  exactly  socialistic. *But,  we  are 

approaching to  it.  I  can  say.  look­

ing to the facts and figures that have 
been given by the hon.  Minister for 

Planning that  we  have  progressed' 

very satisfactorily towards that  end.

I will , not, of course, go into the de­
tails of all these but I would certain­

ly say with  confidence that we have 

made definite progress.  On the food 

front  especially,  India  has  made 

definitely distinct  progress.  So  far 

as the progress  of the public sector 

is concerned,  we have  not  reached 

the targets in  scheduled time, though 

I can say that schemes like the Com­

munity Projects and the National Ex­

tension Service Blocks have taken de­

finite and distinct shape.  I have ac­

tually seen the working of these pro­

jects  in  various  districts  in  the 

Bombay State,  especially  in  Maha­

rashtra.  Though we  have  not  got 

sufficient  finance,  looking  to  the  en­

thusiasm  of  the  people  who  very 

heartily co-operate in the  execution 

of this Plan, we haye certainly made 

definite progress in this field.

So far as the development of power, 

water-sunnlv  and  roads  are  concem-

So far,  we have known  that most 

of the river projects that have been 

included are on the point of comple­

tion.  So far as  Maharashtra is con­

cerned,  I have to submit before this 

House  that  Ahmedjiagar,  Nasik, 

Sholapur and  some  other  eastern

parts  of  Poona  and  Satara  district

are all in the famine tract.  Protec­

tive measures of a permanent nature 

should  have  been  taken  before  this- 

time.  Therefore the Kukri river pro­

ject, the Mula  river  project,  the 

Adhala  river  project  and  the  Ban- 

dbardan-cum-Runda  Hydro-electric 

project, all these should be given prio­

rity in executing the Plan,  so  far

as the famine  area  is  concerned. 

The Government of Bombay have re­

cently recommended these projects to 

the Planning  Commission  and  the 

Planning Ministry and I request this 

House to take this  point  into  consi­

deration,  that these big projects  in 

the  famine area  should  be  executed 

first.  From the results of the famine 

of  1952,  I have  got  some  figures. 

We have lost to the extent of ten to 

twelve  crores in one district  alone, 

by way  of  destruction  of crops etc. 

This  reference  is  to  Ahmednagar 

District  Therefore,  I  very  humbly 

submit to  the Planning  Commission 

and the Planning Ministry that in the 

matter of executing these plans they 

should' look to those places for  first 

priority where we have got recurring 

famine  conditions.  Runda-cum-Ban- 

dhard'an  Hydro-electric  project  plan 

has been  submitted by the  Bombay 

Government as far as my Information 

goes.  I  humbly  submit that  electri­

city should be made available to the 

rural  population  of my district.

There  are  co-operative  sugar fac­

tories which are about 8 In that dis­
trict  and  some 5 more  co-operative
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sugar factories are going to be open­

ed.  I  thank  tlie  Government  for 

this step because it  will be  helping 

the agricultural economy to be sound 

and I really appreciate and’ thank the 

Government for encouraging steps of 

this nature.

I have  also to say  a few words 

about  the  prices.  In  Bombay  State 

we have succeeded in making  mucJi 

progress  regarding the Plan  and  I 

would Uke to say a few words more. 

In the fields of  economic  life  the 

Plan has shown a marked degree of 

progress.  Many  minor  irrigation 

works such as percolating tanks and 

some other ordinary tanks  in  rural 

areas have been  constructed.  There­

fore, I  can say that there is distinct 

progress in the field of minor irriga­
tion also.

So far as cultivation is concerned, 

there  is  mechanised  cultivation  with 

the help of tractors in  some  areas 

and we have got bunding also.  There 

are several things which I can place 

before  the House from  which I  can 

say that Planning has been  success­

ful to a great extent.  The facts rien- 

tioned in the  speech of  the  hon. 

Minister  for  Planning  yesterday 

proved that we have succeeded to  a 

certain  extent.  We  have  also  a 
marked  improvement  in  the  co­

operative  movement  in the Bombay 

State.  I  believe  Bombay  State  Is 

marching with the Five  Year  Plan 

towards progress.  Without any hesi­

tation in my mind I can say that we 

have been successful tra  a  great ex­

tent so far as Bombay is concerned.

Now regarding tractor organisation. 

Of  course, this  country has  not  got 

sufficient  steel  for  manulacturing 

them.  Lenin  in his first Five  Year 

Plan—̂if I am right in remembering— 

had aimed to have 10,000 tractors.  At 

present,  Soviet Bussia,  I  am  told, 

have got 9,52,000 tractors or 9,65,000, 

and lakhs of crop harvesting machines. 

In the same way,  if we  want  our 

agriculture  to  be  efficient  and  more 

productive,  we must have more me­

chanical  agricultural implements  for 

the purpose of making this Plan suc­

cessful.

Then,  I would like to coma to the

question  of  prices.  I  would, like to

say a few words about  our Govern­

ment’s  efliorts.  Eecantly,  t>ie  price 

of  agricultural  products  has  gone 

down suddenly.  The present price of 

sugarcane is Rs.  1-7  per  md.  and 

the  selling price  of sugar  is  Rs.  27 

per md.  No doubt, the Government’s 

declared objective is to give relief to 

the  consumers by reducing the  cane 

prices.  But the object has not been 

fulfilled although the Government re­

duced the price of sugarcane and the 

price of sugar from Hs. 30 to Hs. 27. 

The prevailing market price of sugar 

is much higher  than Rs.  27  even 

today.  It is  the aiB;ument  of  the 

sugarcane growers' that as  a  result 

of 20 per  cent,  reduction  In  cane 

prices the  agriculturists  have  suffer­

ed a loss during the last two years to 

the extent of Hs.  20  crores.  Rural 

economy is  the  foundation  of all 
national economy and if it is shaken 

there  is  likelihood  of  the  whole 
national  economy being  shaken  and 

disturbed.  Due  to this  policy,  there 

is a fall in the total acreage of sugar 

plantations.  Therefore,  I  request 

the  Government to revise this  sugar 

policy in the interests of the agricul­

turists.

There are also questions  regarding 

the prices of other agricultural cona- 

modities, but I shall leave them out, 

because I have no time.

We  have been  talking  about  pri­

vate  sector  and  public  sector.  Let 

our Government take  a  particular, 

definite decision as  to  whether  we“ 

stand by the interests of the common 

man in  the  country,  whether  we 

stand by the  interests of the whole 

community,  or whether we  stand to 

give more encouragement to the pri­

vate sector  which will be exploiting 

the interests of the masses in the coun­

try. '

23 DECEMBER 1954 Progress Report of Five 3̂ 8
' Year Plan for 1953-54

Thus,  there  are  eight  sugar facto­

ries  in my district.  One man  alone 

controls 20,000 acres  of  land.  The 

Bhandardara  Irrigation dam  is  the 

main source of irrigation in my dis­

trict—Ahmednagar  District.  More

than 50 per cent, of the water from 

the dam has been exhausted by fac-
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tory-owners, and the remaining small 
agriculturists  do  not  get  anything 
substantially from this irrigation oro- 
ject.  I beg to submit, and I want to 
bring to the notice of the Government, 
that we must be very definite about 
our policies.  The time has come when 
there must be some checks put on 

the  private  sector.  We  must  not 
allow it in such a way that it will 
exploit the poor  agriculturists  and 
the poor men in the country.  With 
these words, I close.
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 ̂ r̂'i  'ar«i5 <iV  5ft ̂  tnrHiHI

1̂  aiTT r»r ?nrfT̂ ̂   3f«T 

ww MW

3ift ftTWT ^ iM 

5f?m ^  ̂atft aira-  ftr̂   ̂

 ̂ il" 4r  H;?r̂

=t   ̂   ̂*S?4'H1̂ <11

trfmv jf 5T  if?r  I  ffr r̂a-

 ̂j|*4i<di q;̂!s  ̂7̂  ̂ *1̂

 ̂ »̂T5Tr c;

 ̂ ?â3rŴ ijfm t aift
 ̂i|=  iT̂ M»rh

'ft’frsNr  f I ?n?Nttr f̂f,  ̂anr

 ̂jTiw  5W anr :t sf?r »rr ;

“If cow is protected the 
State is protect̂ ;  and if 
cow is  not  protected the
Government  is  unconstitu­
tional” ;

«*(**«! c;  ?W? t̂ariW? iĵ<iM

 ̂  ̂  ̂ arriT  ̂t̂iW

 ̂ anrr ̂  ?rf?f f arf? anW»

arpT  ̂  ̂I  ̂  ̂*ii/

 ̂  ̂  ̂ r̂a’   ̂ 5̂ I

IT? 3TT̂  ̂  f I  firn̂

 ̂  ̂   ̂ aPKikr

 ̂ î?nr »rr  aift ift Tsft? *J?T ?W,

...  ̂ ift  ?55f5fl jf?

|rr  ̂tjjH  ̂apT7 'j -i

irlWr   ̂5TTS  3[ff  ̂ Ip  ajrer 

e;, ̂ ?̂ariW} qfrmr ^

n< Mi r.31'1  ̂ >dM 5 «t5 ̂I
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g W   s M  ?I7̂

n̂ff  af  f? ̂   ainr

 ̂ ?tf5f  ?t arfrt fsp  ?Hiir Vf fTTS ?f
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?nft? ttfn  af «n?? f ^

 ̂  >ft *i! m v
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?r  I
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?̂ «T 111 r̂ T- >t° ^

atIT IjWflU  31  ̂ 8^

® W  44  iinf ^

 ̂ !Tf   ̂  17  aiw  ?f p̂»Rr

?t I

*ro  ŝR :  ?f 'TF̂ Tofh an>T

^ 5PT?f  «fW I  ?t?  r?r 

<̂ rti *1?  '(lull  ^

î̂T?r   ̂1  ̂  «ihnn

 ̂ sjfe <(̂5r  aroTiFr   ̂jt̂ bt 

?ir5n ̂  atft  if"=T  ̂  ̂  t

Jîin ?f 'wlsi ^̂1  jf  <3̂

«̂T 1 3̂  ?TT=?   ̂ !̂nr ?̂r?r t,

vif̂TTT ^  ̂H ^

spra-  fV̂tT atft 

rST =T̂  ^3(T 1  Bf̂f ^

j'iftt'H'tnf  >5>i!   ̂«rg  «n

f?re <i'i'f*(’c

HTJrf *)W

 ̂ ^  I  fiRHT 7!<raT

 ̂  w

?f >?i:;jrg  aift  w

r̂pT  »iT arft ^

>1?  HTJrf   ̂I ;r?r

rf  fTOT w   ̂I  3tT3r  ̂  ̂

fsRpt  f̂y  ̂ i(M<l<i tt

 ̂ r̂̂nsr  #  aw  r̂trra  ft 

3n  ̂aift  5T̂ f̂kr srt̂   i  4!H>)

^   ®Wf  îhnrrrf ji<I•(*?■<;

 ̂ sfiif' sw  otH'  ̂  I ^

 ̂ n̂rw%  anr ^

ojH'  an’tŴ  îT*n  T̂fai  ̂ *1?

;srf  s W  g W   <<î Hi'<i't    ̂   wfi  7̂̂  

'JMîi on=r   ̂ aif*!  t̂nnsri"

IT'S w   aift ̂   I  qjirf Jiiste 4 

 ̂ *f  fsTms ̂  ' âHTT  5if ttfn  f 

3'̂'W  r W    ̂   ?nfT   ̂ ?T5I

wr?r ^1   ̂  FTWir aih ̂ TTTifh aî T 

 ̂  ̂  ̂  jf  wm

 ̂ I  T5? W   aiT W W  rff»M

 ̂    ̂ ?rm5T  ?f  jjieî   ̂ 3(r H   ^  

f>R  v̂frra’  ̂ »raT  ̂ atft 

Hi'J'Tc  <<T«i »iw 1̂  if̂ n?

^ *11  ai  'aim n*̂*?>l €(  Ĵ'al’TC

 ̂   ̂   ̂   f   jjT nhte

 ̂  ̂ ̂   rffvw  afw  "t fir 

'ijtf nhNe   ̂atft

 ̂ JI?T7IS?  ̂ fTT  #T   ̂  ?frai

!Tf  ?ff 17 anr 51W  Vf

sî  ̂   I

Sbri  Boovaraê hasamy  ( Peramba- 

lur): The  Five  Year  Plan  is  drawn 

up in  a  very  beautiful  way but  while 

going  through  the  report  recently 

circulated to  the Members,  I  am  very 

sorry  to  say  that  I  am  entirely  dis­

satisfied  with  the  progress  which  we 

have  achieved  during  the  last  three 

years.  Prom  the  progress  report,  we 

find  that  out  of  the  total  sum  of 

Rs, 2,249  crores  for  our  first  Five 

Year  Plan,  we  have  spent  only 

Rs. 885  crores  during  the  past  thi-ee 

years.  That  is,  only 40  per  cent.—a
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the direction of upliftment ot  the 
backward classes is not at all satis­
factory.

IjShri Boovaraghaswamyl 

very small amount—haf been  spent, 
and our progress also is comparative* 
ly very little.  So, the progress has 
not been sufficient for the last three 
years.  The way in which money has 
been  spent cn. the several  projects 
has also been very improper, and our 
achievements over  all  the  schemes 
are not so satisfactory.  I can give 
at least three instances.  For example. 
155 tube wells have been constructed 
in the Peeigar  Community  Project 
area, Fetigarh District, of  these  30 
tube weUs have  proved  a  failure, 
resulting in  a  loss of Rs. 8,70,000. 
Of the 122 tube weUs bored at a cost 
of about Rs.  35,38,000  in  another 
area, not a single  tube  well  has 
yielded  water,  although  they  had 
been completed  long  ago.  Nor  is 
there any immediate prospect of their 
functioning in the near ftiture.  No 
reservior has been completed, so far, 
dr channels made.  Only the boring 
process is over and the wells sunk.

Sir, according to the figures given 
on page 125 of the Five Year  Plan 
Progress Report on the multi-purpose 
project till March 1954 our Govern­
ment have spent 12,059 lakhs in the 
past three years, whUe according to 
the original Plan, they ought to have 
spent in these  three  years,  12,700 
lakhs, as mentioned in Chapter VIII 
of the Progress Report.  If you cal­
culate the amount which  has  been 
spent on the various major projects, 
that is multi-purpose projects, during 
the three years, it comes  to 12,693 
lakhs, whereas the figure  mentioned 
here in the expenditure column  Is 
12,059 lakhs.  I do not know which of 
these figures is correct, and I do not 
know if it is due to miscalciilation or 
printing mistake or it is furnished to 
satisfy the Members oi Parliament.

Another thing which  I  want  to 
mention is that  during this period 
veiy little encouragement has  been 
Jhown to the backward! classes.  Ac­
cording to this Report during the past 
three years only  Rs,  584;91  laks 
have been spent, whereas the amount 
allocated for the Five Year Period is 
Rs, 1,500 lakhs.  So the progress  in

Mr. Chairman: His time is up,

Sfari Boovaraghasamy: I  tUnk Me 
Chair will be generous to give  more 
time and allow those Members who 
have not participated in the debates 
so  far.  I  would  therefore  request 
you.  Sir, to give me  a  few more 
minutes.  I have just begun my speech 
and I would like to  say  something, 
more.

Mr. Chairman: The  hon.  Member 
wanted five minutes: I have given him 
sev̂ minutes.

Shri Boovaraghasamy: In the First 
Five Year Plan Government have  se­
lected so many big schemes for the 
North only, on which they have spent 
hundreds and hundreds of crores of 
rupees; at the same time  they  are 
ignoring  the  South.  Therefore,  the 
South Indians, especially the Tabillanŝ  
have a feeling that they are given a 
step-motherly treatment.* So we  are 
naturally discontented' and dissatisfied 
with the treatment meted out to us by 
the present administration.  Now, our 
Government is preparing schemes for 
the Second Five Year  Plan.  There 
are several schemes which have been 
recommended by our  State  Govern­
ment and about which hon. Members 
of Parliament have submitted memo­
randa, for  inclusion  in the  Second 
Five Year Plan.  Some of them have 
been discussed with the hon. Minis­
ters.  Among them  is  the  Mohanur 
Canal Scheme, meant to divert  the 
waters of Cauvery for irrigation  to- 
Masiri, Perambalur and Udarapalayam, 
Taluksin Tiruchi Distt. and a portion 
of the South Arcot district.  This area 
has been very backward for centuries 
together.  It has been ignored for a 
long time.  It has been famine-stricken 
for ages, while on the other side of 
the Cauvery even three crops are be­
ing raised.  I would therefore request 
our Government to commence  imme­
diate investigation of this scheme.

In the recent report for  irrigation
and Power projects for Madras State-
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our Minister has stated that about 95 
per cent, of the Cauvery water is al­
ready being utilised.  According to the 
statistics furnished to us in page 151 
of the Peoples Edition of the First Five 
Year Plan, only about 60 per cent, of 
the Cauvery water is being utilised. 
I would' like to know which of these 
figures is correct.  Therefore I would 
again request the hon.  Minister  to 
investigate the possibilitieE of furtlier 
utilising the waters of the  Cauvery, 
and include it in the Second Five Year 
Plan.  Mr. Venkatachari, an ex-Spe­
cial-Chief Engineer  of Irrigation,  in 
Madras State has stated that there is 
further scope for the utilisation of the 
waters of the Madras rivers.

Then there is the PuUambadi Scheme. 
It is no doubt , a small scheme.  It has 
already been recommended by the State 
Government  for  inclusion  in  the 
Second Five Year Plan.

It is understood that plenty of iron 
ore is available in Salem and' Vriddha- 
chalam.  If a steel plant is erected at 
Vriddhachalam, which is near Neyvell 
where plenty of lignite  is available, 
we can provide employment to a large 
number of people, and satisfy the de­
mand of the Tamilians.

^0 ijo

inhnif):

5051̂ if  ^

 ̂  ̂I

Shri Kakkan (Madurai—Heserved— 
Sch. Castes): The Government of India 
has taken no important schemes  in 
Tamil Nad.

Mr. Chairman: I am not asking him 
to speak now.

(ft Iĵ o IJO ihrVT !.   ̂ T?r >IT  srf

î ^1*1 ̂

C; I  ̂ «tl  WW FTW  ^

 ̂ TOT? iff  ?T3ir   ̂ 

rifSTT 3̂IT I ^

iTsî  ̂  ̂ y

3TFf   ̂ f 1

 ̂ *i«ii  ̂ r=t>«ii ariV'

 ̂  q?   ̂ fsnj  arif̂ spr-

iff  ̂ 3tî >jy5T

5?'  tit   ̂   ̂ I

^ arî iN Mird+fi ̂ =1̂

’IT  "t̂ffV ’jf̂ RT  ♦I'Wini  iVw 

HVrff I "t̂ffV mI'jHi  ̂

WW   ̂ tit ?nfT'

 ̂ ar̂   ̂   ̂*1   ̂ 3bt

>1?̂  I  rfk ^ ^

atm ^  r?r  sir  rr <n

iff   ̂   iWRT irar ^

^  ajW r̂   ̂ w»r ^

iRraf  <n  ̂  ̂  =r

 ̂ hnRiT  ̂ # I

iihr  aiw  ̂   iRftsTT  ^  ̂aiiV 

anHf

 ̂ fsnj  iST’T  ̂   7 i  f   ann  4

 ̂   ̂  ̂  jf  ̂   T  tit ?TT

 ̂   ̂ Ĥirrt f 1

 ̂ ari*?  *‘%<r  ^

 ̂ afirf  ̂  ̂ •<ii  dsi-J ^

fcHj ?qpr T̂5H 1 ^    ̂ fsi>:

 ̂ anr anî  aif̂

aipt  r̂ PT *̂<*1   ̂  q%i<  ̂vffsnr

jf'  atnr 5;  atnr

 ̂   ^   ̂ atft

tiT?  TT  ̂ IWra-  ̂ i?*W >̂7̂ 

>5r  fW? 7̂  f  I  anr

'3'n̂a   ̂ ?5n3  5T r+̂ii

5?  n̂rRT  n̂rf̂  aift cWT

 ̂  ̂  ̂ STT’T̂  ^

 ̂    ̂ ^  îmw

J

3TT̂ ?TTV 3n̂‘
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TO <TTO
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3IW  inKTf  ̂ t

 ̂ ?r  <?)*]  I

«f  arrf   ̂ ^
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if ?̂iW  ̂   ̂ 5JT  f   aift 
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 ̂  f̂  ̂   ̂ at w

3?iT̂  anr? 'JV  «'*ai  #  fsRRT 

gTT  jft =r  ?t,  5TTO fT̂TT
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lira- jftjn i;!^
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ahr?  =('iHii nW<R   ̂ 11̂ «ft  ^

11̂  »k? «ft, 3PWit?r

 ̂ WV  Tf ̂ f  fW t  5TTO

ifl KT W    ̂ «tT5T  =T̂  »niT I

?t   ̂   H iJ'tfg

 ̂ ft I

 ̂  ̂   ̂   «ft I

tjitH>fJ jft jtwt  i}ot ’nj3rf? Tsfi' 

st  tt̂t ̂  «ft  tjraii' ^

îHT  m frs  fir >n  artRT
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rPTrar  3117 1  w  <n li'Tpfhr  ^

"  r̂?r  r|T  ̂ arf?  tJin  îti ^

N̂r i  iiji  ^

5"=TfiT  ̂   ?5n3 arf?  f?f  <n  5?fnf ¥̂
fS’TH’t ̂   ̂ <af2  ^

<P rFIPn ̂ 5IHT  J 1

aFrT jf  ?n?   ̂   '(igtii  c   Ni

HT7̂ Vt  ̂"i?Ti   ̂  ̂ ti *T
tj’̂ldf  ̂517̂  HW WIPT ?*5n ̂if̂Q

ssiif̂  »nnr ̂ ?raf jf  ̂ f \   ̂

jthr  ? W f ?T  ̂ f    ̂fw a ’  af?

irar??  r i  «hNRiV)  r?î

?5n3  ’it̂nnTf  9̂i??̂ i ?tt

4  ’I? at  '+''■« di  ̂ frnn f  ’(%  y.0 

 ̂sr̂ 5TT s?hRiVt ̂  «*(+<ii 
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?5î  3f»ft  ?ni   ̂  t̂n̂r ^

I  jf  ̂ *ihmiA f Tff

=(̂ r̂rJT   ̂ ?5T̂ r>f

grVf 3ift W  ^   sŝ
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^ tfiTnUM'   ̂ ?I?‘  if
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f *1   ̂?5T̂ rW} ?IT̂ ̂  SiWOT

 ̂̂  I

itn t'R *1?
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?iTO ?iTO # T̂t?T3 aft ^
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tfg' <iUh1 jJ' *4<Wdl Hl̂sr =T̂

imfi I

FandU C. N. Malvlya: Many allega­
tions  have been  made against the 
Government and the Plan, that there 
is corruption,  there  is  bureaucratic 
method and there is lack of efficiency 
in planning. But I say in spite of that 
we have made progress.  There is no 
doubt about it. And from the speeches 
of the Opposition Benches what I have 
collected is that they admit some pro­
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gress.  They want that more progress 
should have been made. But we have 
never claimed that we have made all 
the progress that we ought to have 
made.  So the only criticism that has 
been levelled is to create a depression 
in the country and to say that we are 
making  propaganda.  We  are  not 
making  propaganda.  But we are 
assessing things in a quiet, realistio 
manner.  It is on that that we have 
based our plan.

1 am a humble man. 1 have been 
to some foreign countries, and without 
any exaggeration—it 1 cannot say and 
while I do not want to say that our 
Plan, so far as the planning is con­
cerned, is based on facts and on real 
conditions in India—1 want to say it 
is better and it is one of the best plans 
that we have made. In other countries 
they make plans  and  they  commit 
mistakes.  To commit mistakes is no 
crime.  One who does some work is 
liable to  commit  certain mistakes. 
When we were  discussing the First 
Five Year Plan, the main stress was 
that without industrialisation you can­
not progress. We wanted to lay stress 
on agriculture.  1 was in Hungary,  I 
tried to understand their Plan.  They 
laid too much stress on industrialisa­
tion. Then, they found that they have 
to lay  stress on  agriculture.  They 
have found that only industrialisation 
has not solved their problem.  There­
fore, the main test by which 1 judge 
the  position is this.  The argument 
that  without  industrialisation  you 
cannot go ahead has  proved wrong. 
We are right when we laid stress on 
agriculture  and we  have achieved 
certain results.

1 also judge the Plan from the State 
from which 1 come. 1 want to express 
on  behalf of the 800,000  people of 
Bhopal State, my gratitude for all the 
help that we got.  There is no lack of 
demand.  The demand is there.  Not 
only demand for demand’s sake, but 
real demand.  We  have got a State 
farm; we have reclaimed 300,000 acres 
of land.  We have many minor irri­
gation schemes.  In the field of educa­

tion, we have  made good progress. 
On that basis, I would  request the 
Planning  Commission to  open  a. 
veterinary college, a medical fcollege 
for which there are  grounds.  We 
deserve it because- we have spent what 
ought to iiave been spent by us.  If 
there are certain areas which are not 
able to  spend, we are  prepared to 
spend that money. 1 do not want to 
make any discrimination because  if 
any part of the country is developed, 
it contributes to the developm«it of 
the country.

I want that some light should be 
thrown on some matters.  I cannot 
conceive of a Plan which can be said 
to be well done, without correct facts 
and figures.  The basis of the plan is 
human beings. We count the mileage; 
we count the trees in the forests; wc 
count the cattlehead; we do not count 
how  many  starving  imemployed 
people there are in India.  We cannot 
even today say with  authorjjy that 
this  is the  number of unemploj'ed 
persons.

The  second  problem is our rural 
problem.  Day before yesterday, there 
was a question as to what was the 
extent of rural indebtedness in India. 
We have not got a  proper, correct,, 
authoritative figure. Another problem 
is this. I have got the magazine Trade 
and Industry  before me.  I  caimot 
read all the figures because there is 
no time at my disposal.  Look at the- 
private sector, and the domination of 
the  economic  forces  of  foreign 
countries on India.  If we cannot do 
away with that, our economic progress 
may be jeopardisjjj The position is 
this.  Employment of non-Indians  in 
foreign controlled firms in the salary 
group of Rs. 1.000 and above; in 1950 
it was 2,441; in 1954 it is 4,049.  That 
is how we are progressing so far as the- 
management of such big firms is con­
cerned.  I request the Planning Com­
mission to  base the  price level on 
human labour.  Whatever the labour 
needs must be given.  On that basis,. 
the prices and wages should be fixed. 
Similarly, the cultivator should get a- 
price in proportion to his investment 
so that what he gets may enable him*
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[Pandit C. N. Malaviya] 
not only to make both ends meet, but 
also meet the cost of cultivation.  I 
would be grateful it the Minister of 
Planning could point out why they 
cannot base their price policy on this 
pattern.  If they plan their policy on 
this basis, the whole peasant class and 
labour class wUl be encouraged. I am 
not prepared to accept the charge that 
there is no enthusiasm in the country. 
Only we are not prepared to mobilise 
that force.  We are not doing proper 
propaganda.  In the Bhopal State, I 
can say that even TahsUdars do not 
know  what the Five-Year Plan is. 
They do not have even a book in their 
shelves.  I have asked them questions; 
they do not know.  I would suggest 
that you should organise exhibitions 
in every State at  the  district  levd 
and give credit to the workers. I have 
seen some  countries where there is 
«nthusiasm.  There is enthusiasm in 
my ccwntry. With my own experience,
I  can  say  that I  have  created 
enthuifcsm in  Bhopal.  I  also give 
credit  to the  services  because in 
Bhopal, the whole credit goes to the 
services.

There is one great difiBculty.  You 
have not created the conditions where 
workers can be given due credit.  In 
India,  you do not  remember the 
hundreds  and  thousands  of those 

>  persons who sacrificed their lives on 
the altar of the motherland. In China,
I have seen exhibitions where  the 
personal  articles of those persons, 
young men and women are exhibited. 
They say this is the cloth that he used 
to wear, these are his books, these 
■ are his note books.  When I see that 
exhibition, I  f̂fcthat it is worth 
while to sacrifice one’s life for  the 
motherland.  Here, young  men now 
feel depressed  because  the  workers 
feel that they do not get their due 
credit.  It is the feudalistic army that 
is fighting and the soldiers  fight  and 
give up their lives and only the leader 
takes all the credit.  This should not 
be the case.  If you give credit to the 
-workers,  there  are  hundreds and 
thousands of young men who are pre­
pared to work for the progress of our 
Tlan.

Shri S. V. Bamaswamy: The Oppo­
sition has been  belittling the basic 
PlEui and the achievements under the 
Plan.  Our own countrymen are not 
able to appreciate the Plan which has 
been prepared after great labour; nor 
are they able to appreciate the great 
achievements that have been made so 
far.  One can realise the greatness of 
our Plan only if he goes abroad. The 
very volume and size of our Plan is a 
wonderment to them.

Many things have been said as to 
our achievements. It is true that there 
are shortcomings.  The shortcomings 
have been admitted by the Govern­
ment also.  But, we must realise the 
grave  handicaps that we have had. 
When we started this Plan, there was 
shortage of men, material, technical 
staff, shortage of everything.  In fact, 
we  almost  started  from  scratch. 
Within a short period of three years, 
we have put forward an amazing per­
formance.  It is the duty of every one 
to feel proud of the achievements of 
our own countrymen. By that we will 
not merely be recognising what has 
been done, it will be a further en­
couragement to push forward.

I do not wish to emphasise on the 
points that have been mentioned by 
other hon. Members.  I wish to deal 
with two or three points only.  The 
Plan has been somewhat defective in 
one particular aspect.  Sufficient  em­
phasis has not been laid in regard! to 
rural electrification.

6 P.M.

Shri  Nageshwar
(Hazarifcagh  East): 
O’clock.

Prasad
Now,  it

Slnlia

is 6

hon.Shri S. V. Ramaswamj:  My
friend says it is now 6 O’clock.

An Hon. Member: He has nothing 

to say.

Shri S.  V.  Rainaswamy:  I have
everything to say.

Mr. Cbalrman; The  hon. Member 
may continue his speech tomorrow.




